
;;; 29,67,8.7,113, 126,137,181, 2 , 12,266,268, 

4 	 348,350,351,352,353,354,355,356,357,358, 
359, 362, 363, 364, 3668, 369, 370, 371,372, 
373, 380, 381, 38, 386, 38, 390, 392, 393,ç394, 
39, 400, 404, 406, 413,423, 444 1  453 5  488 5 492, 
499, 507, 509, 510, 557, 566, 567y580, 582, :601 ,  

634, 635, 791, 822, 880, 898, 904,905, 939, 942, 
952, 1100, 1202, 1225of 2013. 

Thursday, this the 6th  day of March, 2014 

CC)R AM 
Hon'ble Mr.Justice A.K.Bashcer, Judicial Member 
Hoi'b1e Mr.K.George Joseph, Administrative Member 

0A29/2013 

1 . 	Cl- I. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.Latheef 
S/c) Attcka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'l'erritory of Lakshadwecp represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 



The Executive Officer 
Yiliage.(I)weep) Panchayath 	 * 
KiltanIsland, Union Territory ofLakshadweep-682 558 

The Prináipal, 
GovérnrnentSenior Secondary School 
Kiltan Island 
Union: Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M.• 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Jnion Territory of Lakshadweep-682 558. 

2. 	l4aish4.T. 
S/ Kidavu I<omalarn 
Thenakkal House, Kiltan Island 
Uflion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alimapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/9.Yth: Koya 
Puthyatheki1a 111am, Kiltan Island 
Union Triitory of L akshadweep-682 558 

Sd Mihammed Koya C.H. 
S/OM uthukØya 
Charnayath I-louse, Kiltan Island 
Uiiion Territory of Lakshadweep-682 558. 

Rafeek Khai H.M. 
S/6 Abdul Rehman 
AJiyar f-louse, Kiltan Island 
Uhiori Territy of Lakshadweep-682 558. 

(ByAdvcate Mi Shabu Sieedharan) 

Versus 

Applicants 
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I Union Teiiitoi' of Lakshadweep represented by 
1.

the Administiator, Kavarathi Is1and-682 555 

2 he àireoi of Panchayath T 	ct 
Union Teriitoiy of Lakshadweep 
KvththiIsland-682 555 

 The Chairperson 
Vilfäge(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

 The Executive Officer 
Village (Dweep) Panchayath 
Kiltaii Island. 
UniQn Territory of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakushnan (Rl,2 & 4) 

3 0A87/2013 

1. A;bdulSaamP.P.age43 
SoSaidmuhammed 
P.utliiyapura, Kiltan Island 
Lakshadweep. 

2 Sajid lKhan, agc 33 
S,o Saldrr)uhrnmed 
Ktiphtta -Io)use, Kiltan Island 
1Jej 	 Applicants 

(By Adcate Mr Pratap Abiaharn Varghese) 

Versus 

I. The Administrator 
Uion Terrjtory of Lakshadweep 
l(arát•h.i -682 555 

2 Th 	Diiector, Department of Science & Technology 
alhdveep Administration, 

<.avaiatM Island-682 555 

3. bu 	ial Officet 
Ofid9?6ft 	nvironrnent Warden 
DbØrtmi1t o Environment and Forest,. 
Kiltan Island ? 	akshadweep-682 558 

4. i1h 	Chaiperson, Village (Dweep) Panchayath 
Ki Itan Island, Lakshadwecp7682 558 	 Respondents 



S 
(By Adcat: 	(Mr.S.ftadhakrishnan (R1,2 & 3) 

(Mr.R.Rarndas - R4) 

OA 113/2013 

I. 	Muthukoya T.P. 
Sb I<idav e 17Iaji 
Thiruvathapura, Ki Itan, Lakshadweep. 

SahP. 
Sid 1:brahirn  Haji 
Paridara, Kiltan, Lakshadweep. 

\'aèoob P.K. 
Sb Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohamméd 
S/o Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/b.Sayed Muhammed P.K. 
Ara!dalapura, Kiltan, Lakshadweep, 

1:uIaA. 
S%c Kive T.P. 
A1icbiLKiltan, Lakshadweep. 

Muria'var 
$/oShaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sathar Cl-I. 
SboMohmiied P. 
Chadipurä, Kijtan, Lakshadweep. 

RaheernP.. S  
, /6 ohmiid V, 
Paldiyod Rtan, Ldkshadweep 

;,. 
-h:oL11.ed J) 

/o kunlii Haji, Pallithithiyoda, 
liltin, takshadweep. 

(By Advoté: Ms.Daisy 1 Daniel) 

Versus 

Applicants 
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• 	 I 	. i.h 	Administrator 
Unin.Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

J. ] he Employment Officer 
IKavatathi, Lakshadweep-682 555 

 Director of Pachayath 
Department of Panchayath 
Iavaratbi - 62 555 

 The Executive Officer 
Village .(Dweep) Panchayat, Kiltan —682 558 

 Horticultural Assistant 
Villae (Dwep) Panchayat, Kiltan-682 558. 

(By Advocae Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. OA!26)2O11 

I. Asdu!laK.C. 
• Ycusu 

Knnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

 Kunhi.M, 
S/a Ambukoya 
Mandunimël, 	iltan. Island 
UT!of LksFiddweep-682 558 

 1\aiK. 
S/o Mohamrnei 
komalam;'Kilfan Island 
UT; oakshdadwcep-682 558 

 Sa1em P.P. 
l o S/oE-Iamsa 	- 

Puthenpura, Kiltan Island 
UTorLakshdadweep-682 558 

 aCeek:P.P. 
çhadn 

ltan Island 
J T d1f..Mhadweep-682 558 

Respondents 
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6. 	KuPhiK.P,..: 
S/a Pukoya 
Kattámpally, Kiltan Island 
UT orLaksh4aaweep-682 558 

7 	Abdul Kasim P V 
S/a Muneei 
Pethäi'nvèli,Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

. 

Versus 

I. 	Uiiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

the D:fttoi'  of Panchayath 
UiioT ritory  of Lakshadweep 
KáVai'athi Island-682 555 

The chairperson 
VillaeI (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
\fil1ae (Deep) Panchayath 
KiIta :IsJand, Union Territory ofLakshadweep-682 558 

5 	The Enviionment Wai den 
I)epartment of Envii onment and Forest 
Zonal Office, Kiltan Island 
Union I eiritoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakiishnan (RI,2,4 & 5) 

6. 	0A137!2013,: 

I. 	Jalaludhen K.K. 
Sb Shaik Poovalap 
?op'alaç -jou$e, Kiltan Island, 
UTf Lakshadeep-682 558. 

2 	Nil Islè1-T 

Island, 
6f Lakshadweep-682 558 
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3 	IhiathullaTK 
Sk Ahamed 
ThndkalI-Ioue, Kiltan Island, 
U'i' bL.akshaklweep -682  558 

4. 	Ahra1i A'.P. 
S IQ Sy'ed Mohammed 
Arakalapüra House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

SedMohàmmed Koya K.P. 
Sib Mohammed 
Kanipurà HOuse, Kiltan Island, 
')T. of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/.o Muthukoya 
Ammipira 1-louse, Kilan Island, 
UJ of Lakshadweep-682 558. 

(By Advocate Mr Shabu Sreedharan) 

Versus 

1 	Unio 't neiçitory of Lakshadweep represented by 
the Administiator, Kavaiathi Island-682 555 

2. 	Ehe fi:i.ectofpanchayath 

Uiion Territoiy of Lakshadweep 
Kavarathi Island-682 555 

3 	1 he hau pet on 
Village Uweep) Panchaydth 
Ki!tn Jsland,i Union l eiritoiy of Lakshadweep-682 558 

Applicants 

 
Village (Dwe) Panchayath 
Ki 	Island, U nion Tei ritor ltan y of Lakshadweep-682 558 

 
Ele:ctrica! Sub Division 
Kiitan Island 
ubi TerritOry of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mi S Radhakiishnan (R1,2,4 & 5) 

7. 	OA 181I2013. 

Sadakathulla,A, age 38. 
S/o•Kunhi. Ahämrned 
Ajri,ad. House, Kiltan Island 
Lakshadeep. 

Nàra;rul!a.P.T., age 26 
Sb FurihI 
PaIlithithiyoda House, Kiltan Island 
Lakshadweep 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

Applicants 

The Administrator 
I4iion lerritory of Lakshadweep 
Kavarathi-682 555. 

2. 	h'.chairperson 
V,illge (Dwcep) Panchayath 
Kiltb682 558 

3 	[)iIecoi' of Panchayat 
Depaitmnt of Panchayath 
Kaarathi 7 682 558. Respondents 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo. 212/2013 

PP. Havvabi, W/o. Abdul Salam 
Labourer, Agricultural Department, 
Agati s1and, Residing at Pallipuram House, 
Udiii Triitbr) df Lakshadweep, 

t:1slil 

(By Adocie:  Mr t I.Jaju Babu) 

Versus 

I . 	The Director of Agriculture 
Union Territory o1Lakshadweep 
Ka'.'arattiIsland —682 555. 

Applicant 

. 
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2. 	The.Admin.istrator 
U ni on ThrritOry of Lakshadweep 
Kävaratti Island --.682 555. 

(By Advocatc Mi S Radhakrishnan) 

9 	0A266/2013 

Sabn Au K 
Kuriyathyoda House, 
Kiltan Isiand. 

Respondents 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P.. Cheriyakpya 
Karuppathapura House, 
Kàlpeni Island. 

MC. :Jaffer 
Rakkipura I-louse 
(âlpeni lsland, 

I-1aba..A 
Alikome House 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
KaratF Island. 

(By A4ó 	 Gangesh) 

versus 

I. 	Adniiniiator, 
\diTiinistratidii of the Union Territory 
bf  Lakshadw'èp, Kavarathi - 682 555. 
The birector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti -- 62 555. 

bartidt.Environment of Forests 
LJribr 	ri'y,  of Lakshadweep, 
Kavarathi-2 555. 

Applicants 

Respondents 



10 

(By Advocate: Mr. S. Radhakrishnan) 

10. O.ANo. 268/2013 

1. 	M. Nbpru1i1een 
Sb: KC.'.Sayed Mohammed 
Mola'an 1-f6ise, Agatti Island 
UnionTerritory, Lakshadweep. 

2. 	B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
Bharkath ManziI 
Agati Island, Union Territory 
La k s h adweep. 

(13y Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 	The Administrator, 
jJnin Territory bfLakshadweep, 
Ka'.'arathi - 682 555. 

2. 	The Director of Panhayath, 
Deprtrnent of Panchayath 
Kavaratti —.682 555. 

3. 	Director of'Séience and Technology 
and flMi1pnnjent, 

Té.r,' 9f Lakshadweep 
Kath,;-68 555. 

4. 	Directr (Labour & Employment) 
Kavarathi - 682 555. 

5. 	Special Officer 
Village (Dwee Panchayat, Agatti) - 682 558. 

(By Adoctc: Mr. S. Radhakrishnan) 

II. 	OA 269/2013 

Aharnfñed Basheer4.C., age 32 
S/o T.Younis 
A1akaachattaHo(is i Kiltan Island, 
Lakshadvee'p: 

(By AàÔCte Mi 	shious Kuriakose) 

. 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Directbrof:Panchayath 
Department of Pan chayath 
Kavarathi -682555 

The Executive Officer 
Yi!lage (Dweep) Panchayath 
Kiltan 7 682 558 

Hortici1tura1 Assistant 
Village (Dv'eep) Panchayat, 
.K.iltan-682 5. 	 Respondents 

(By Advocate 	(Mt S Radhakiishnan (R1,3 & 6) 

12 	A277/2oi3 

DIo S1dM 
NambiF. House, KiItan Island 
Lakshad.ep 	 Applicant 

(By Advocate Mr.Gràshious Kuriakose, Sr.) 

Versus 

I. 	Tinstor 
JFa;<shEIeep, Kavarathi-682 555. 

2 	ti 	pfähayath 
Depaitènt l3anchayath 
IaIaLth1-6S2 555 

3. 	keivOcer fi 
Vilage(Dweep) Panchayath, Kiltan-682 558 
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4 	Chaiipeisoi 
Village (Dwep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate Mr S ladhakrishnan - RI-3) 

13 	0A281/2013 

Taha P 
S1Ô :Sayid V - K.. -,  
Vallomkadiyo'du 
Kiltan Island,- Eakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	. .; 	 Applicants 

(By Advocate: Mr.kashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

-H, 	 • • 	 ..- 
	 Versus 

I he Adrmnistratoi 
'fLaksidweep, Kavarathi-682 555. 

2.Direc tor 
Scincc & Technology 

h Ct! at- 682 ;  556 

D,ictor of ianchayath 
Rural, De'elqpment Department of Panchayath 
Chetlat-682 556 

4. 	Chaipeispn 
Village (Dweep) Panchayath 
Chetlat-682 555 

5 	AddI Sub Divisional Officei 
Chetlat-682 556. 

•J-inior Scientific Officer 
hetlat-682 556. 

Accounts Officer 
Seci ctai iat, Kavai athi-682 555. Respondents 

(By Advocate Mi SRadhakiishnan-Rl-3 & 5-7) 

14 	OfNo 2.99/2013 
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I. 	AK. Sajeed 
Akkara Hous. 
Kalpii Is lahd 

 
Poodyern House 
Kalpeni Island. 

A.T.Ahadabi 
Athanam Thottam House 
Kalpenilsiand: 

P.P. Sulaikha 
Puthiya Pandararn I-louse 
Kalpeni Island. 

C.P. Noorjehah 
Chemmanam Palli House 
Kalpenilsiand., 

6 	A.K. 5Bee6i 
Arakkalar House 
kalperii Island. 

7. 	M.P. Mohammed 
Mullipura HOuse 
Kalpni IsIàd. 	 Applicants 

(By Advoe.t Mr K B Gangesh) 

Versus 

TheAdminitator, 
Administrtioi of the Union Territory 
bfLakshadwep, Kavarathi -682 555. 

The Director (Services) 
Adrninistratiqp of the Union Territory 

Laksbadwp (Secretariat), 
a.'aratti 	sss. 

 
Unin Teiritoy of Lakshadweep, 
Kaarath 1682 555. 
R615tesentéd Iy its Director. 	 Respondents 

(By Advocate: Mr. S. Radhaktishnan) 



IEI 
	

. 

15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth I-louse 
Andrott island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada I -louse 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Flassan, age 41, 
S/o. Sayeed Bukari M.P.,Pandathpura House, 
Andrott island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50,' 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada 1 -louse, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, ThattarnpokkadaI-louse, 
Andi'oti. island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41,. 
D/o Kunhiseethi, Palath Puthiyâpura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Androti. Island, 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada I-louse, 
Andrott Island. 

K.Subaida, age 39 years.  
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
IS/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejornrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.IVloharnrned 1-lussain, age 39, 
S/$ayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Harnza, age 34, 
KOyakidave M.P., Pandathpura 
Androfl Island. 
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M.P.Kha1eei, age 37, 
S/o Assainar, .Matharapra I-Iouse 
Andi'ott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Andrott island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkai House, 
Androti Island. 

i-1.K.Hussain, age 35, 
S/o Pookunhi, Haiookakkada House, 
Androti. Island. 

M.P.Mbharnned Rafeek, age 31,' 
S/o Koyamma, Kunnarnkaiam House, 
Andrott Island. 

K.Mohamrned Fasai, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kurithathalam House, 
Andrott Island. 

K.K.Moharnmed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

A.Isheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathaia House, 
A nd rott Island 

K.A.b1u1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Androi.t Island. 

K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o l3asheer, Kakachiyapura [-louse, 
Androfl Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel 1-louse, 
Androti. Island. 

Ubaidulla, age 29, 
Sbo Seethi, Bappathiyada House, 
Andrott island. 

P,1',Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M,Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.1-lammedathbi, age 37, 
D/o Yousaf, Mylachetta 1-louse, 
AnclrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakka! House, 
Andron Island. 

Guhar. Madeena Beegum, age 37, 
Dbo,;ivl,ohamm'ed B, Aliyathara 1-louse, 
And.rç'tt island. 

46 	K Pookunhi Koya, age 36, 
(Ocoob, Kol ikkatt 1-louse, 

Ahrohtt island. 

47. 1Deryesh Mohammed, age 36, 
Sb9 Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarath i. 

Di rector of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\tillage (Dweep) Panchayat 
i-\ndroth Island represented by its 
Lxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
S/oBthesha U;P. 
Mayamkkada 1-louse, Androth. 

MohammedAsker 
S/o Seethi 
Aliya.thara 1-louse, Androth. 

NouhaIdian M,K. 
Sboed lKoya 

iya.iikakkada 1-louse, Androth 

Mdhrnmed Kasim P P 
S761(idave, Palathupra I-louse, Androth 

Ab4 1Akbar 
Sb 	bair 
Pan lath Puthiya Pura I-louse, Androth 

'lujeeb Rahman 
Sb.o Ibrahim 
Aliyathara 1-louse, Androth 

12 	Siia K I 
gi0  asim Koya 
[jmathi I-louse, Andioth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayeriamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkal<kada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhàriimed Khaleel 
S/o Adu11a 
A.1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By Avqate: 	Mr.S.Radhakrishnan - Ri -4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 



16. 	0A.301/2013 

1. 	Attakoya T.V, age 44 
S/o lpya Thankgal:T, 
Thai.1.aith Va! iyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
S/o 	yaKicFaveA1iyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
Androth Island. 

Yousa1age6O 
S/o Ahammed, Kandalath House, 
Androth' Island. 

5 	M uj  e.0 Rehman, age 35 
Sb Koya, Katachetta House, 
Andioth Island 

AbduI.Nasa,'age 38 
S/oJ'JaJla Koya, Kunnashada I-louse, 
Androth Islaid.'. 

Mohammed .Basheer, age 37 
,5/o Yacoob, .AIiyathara I-louse, 
Andioth Island 

8 	Sliihaudieer a g e 35 
Sb Sa)çeejKo/a, Pandath Puthiyapuia I-louse 
Ançlioth IJand 

9 	Pookya, age 4 
Sb K'oyamma, Mayampokada 1-louse, 
Andrbth Isiand; 

10. 	Noufal, age 43' 
S/o1(oyaixma:Kôya, Thacheri House, 
Andioth Island 

11 	Asii,age37 	I  
SboSeethi, 1 hclict i Moosathada I-louse, 
A'ndioth Island 



1 

1Jassan, age 30. 
/b Jna1ud'heen, Kadiyammada House 

Adrt1 1s'1hd. 

 
S/b Ays:homrnbi, Bilutheth House, 
Androth Islan:d. 

14.Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook,age49 	. 
Sb Koyamma, Pochalarn House, 
Androth Islarid. 

Abdul Hassan, age 51 
/o 1Abduj Khader, Karachetta House, 

Androth Isiatid: 

K0yà,àge48 
.5/0. Sayed Mohammed, Thacheri Moosathada House, 
An dro th I s,l and. 

13ashecr, age 17 
S/o.Kidave, Moodampura House, 
/do.t1i, Island. 

Ij  

19 	Muhaimed Issain, age 42 
*i1 akem Pura House, 

.Fabbai', age 39 
Sb Na IKo3', Kunnashada House 
And roth I si and. 

r4ohammed Ljyaudden, age 33 
$/oSayced Mhammed, Neejathupura House 
Androth Island. 

1àbd.ae44  
/o S: 	d 	jmmUled, Kunhali House, 

I.' 

23 	Shaul 1Tâm, ae 33 
SboKidave.13damkakkada House4 .1 

A.ndrth Island. 

24. Ràiad Beebi, age 46 



61 
ura House, 

25. 

26 

27. 

WE 

30 

31 

32 

33. 

34. 

35 

, 224 

Ic 
Sb Siddeequ Puthiyanalakam House, 
Andioth Island 

Tndcen, age 60 
Sb Ahamned, Kandalath House, 
Andioth Island 

Mohammed Saleein, age42 
Sb Sayeed Mohammed,8 Kunnashada House, 
Andi oth Island 

Gafoo, age 41 
S/o Thàngu Ko))à, Pentãmveli House, 
Azdfoth Is1aid; 

Sideeque) age 43 
Sb Kidave, Modiyothada I-louse, 
AndiEoth Island. 

S1anayas,âgd 33 
S/o Kunhi Ioya., Pochalarn House, 
Androth 1s1and. 

Pokunhi, age SOn 
Sb Kidave, Aliyathara House, 
Andioth Island 

Ka1ce age 39, 
Sb Buhan Aanakar House 
Andioth Island 

Ulyás; age 36 
Sb Hamza Koya, Aliyathara House, 
Andioth IsiarL 

Mohammed sheer, age 39 
S/p Syced Mohammed, Aliyathara House, 
Andi oqi Island' 

fr, age 33 
ii:1:A1iyathara House, 

I 	 I 

Clei iya Koy ag 
bo Kadei, Math 

Andioth I81ad 

S 
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 MohaimnedSàleeni, age .33 
Sb 	Koyamma, Kannipui a House,1. 
Andi oth Island 

 . ShaiiisIudde1i, age 33 
S/b AbdiI Kadei, Belichetta House, 
Androth Island. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal House, 
Androth, I s l an d..: 

39. Yacoob, 'age 45 
S/o Sanddeen Kunnashada House, 
Androth Isiaid. 

40.. Abdil :J a bbai. age 38 
S/o Sayced Mohammed, Kannichetta House, 
Androt:h Islad. 

41. 	Jamal, age 41 
S/p Sayeed, Bukri, Bidumkattu Bilutheth House, 

AñdoTh Ind. 

42 	uatd,age 
D/o S epdBdkar i ,  Thacheri. Biyyada, 
And.hh Is1iid.. 

.43.jina,8 	age 29 
/Nal1akoyá Lavanakkal House, 

Androth Island. 

44. 	Shhat'as Rc6g4rn, age 28 
Did Küiih,i Ko'a, Lavanakkal 1-louse, 

Andioth Iland. 

45 	S iyal 	ge 32 
Si9 Po1okunhi Rahmath Villa, 
Açio Isiár'd 

. Ni iüddeeh.P.T, a g e 33 
Sip. Nsai', ChOdath House, 
Androth island. 

10l,ge 42. 
Sb 	ousa tandaram House, 
Androth IsIaiL 



• . 
	

..t.. 

4$. 	Hassan, age 39 
S/o Sayeed Bikari, Matharapura I-louse, 
Androth lslaiid., 

IVlohammed Saleem, age 38 
S/a Yoijsaf;  Tbai lath 1-louse, 
Andioth Island 

Mohammed M:usthafa., age 36 
S/a Pookoya, N.eganmada 1-louse, 
Androth Island. 

SI, 	Koya, age 36 
S/a Attakoya, Mathil i-louse, 
Androth Island. 

52. 	KamiLage4l 
S/a MUthU Koya, Palathupura 1-louse, 
Androh Island. 

53 	Asil,agc30 
S/o ::S cetTh Koya, Lavanakkal 1-louse, 
A ndroh Island. 

Skaria, age2 
S/o fvluthukoya, Bilutheth I-louse, 
Anciroth Island. 

Salih,age 37 
S/a Kunikoya,Aynamada 1-louse, 
Androth Isiaid. 

56 	Rahmathulla, agc 39 
S/a S id4eque, 13i lutheth 1-louse, 
Aidi'oh.IsIaiid. 

57 	Mohammed Aslam Nasei, age 40 
5/0 .Sayeed.M5hamrned, Pall iyet House, 
Androth lslahd. 

5$. Sayced Mohammed, age 42 
S/a Kasim.i, i\chadapurakattu 1-louse 
Androth. Island. 

59. 	Alwarl.-Aussai. n.  age 29 
0 o:Q.!KQya,.Knnashada House 

Andi oth Island 

S 
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. 60. . Fiteebu Rahinn, age 28 
$/:c:. :Sa eed•.Mh4nlmed, Kunnel 1-louse 
Andioth Island 

61 	Rasheed age 3 
/o Koy Kei4kada House 

Andioth Isla'hd 

62 	Chei iy Koya, age 32 
Sbo Aboo Saläh, Perumpalli House 
Androth Island.: 

Mujeeb Rehman, age 37 
S/o ; Sayeed. Buhari, Karakunnel House 
Atidroth Island. 

NoufèI K, age 33 
S/o1 1.atta'a Koya, Cheriyadam House 
Andioth Island 

65 	Ac1ul 	rn aad, ge 45 
S/a Koyamma, Kat akkada House 
Andioth Island 

66. Shamu Shiimoos, age 34 
S/oCheriyakoya M., Pentarnvilapura House 
Andioth Island 

67 	MohamrnedbAbdu! Naser, age 308 
Sb Jdleel N'I Kottiathattu I-louse 
Andioth Islrcj 

68 	Mohamned1thahu1la, age 33 
S/a 1K1oyan'nakoya, Nallal House 
Andioth Islrd 

.... 
J:Jirth.ul1ah; ;ge30 
Sb Kunhisethi, Pet umpalli I-louse 
Andioth Island 

Ri)aS age 9 
S/o Shaik Kpya P S , Pentambelipura House 
Andioth lslaI7d 

71 	tisai,ag3I 
/p Kiaav P P Pandathu Lavenakkan House 

Andiotli Islan 



S/o f\4uhammed, Pentamvelipura I-louse 
Androth Island. 

Raulath Beegurn, age 29 
S, /o lhangakya, Arathupura 1-louse 
Androth Island. 

Fathahuddéen, age 38 
Sb Kidave U.K., Makket i-louse 
Androthtsland. 

BadriJMunër, age 32 
S/a 	u1 Khder, Moodampura House 
Andoth lsland. 

MohamiiedMstafa, age 33 
S/,o Ahaftimdi'ya, Jabalpura House 
Androth Island. 

Mohamnqd 1asim, age 47 
S/a K1d°V 1.K., Makket House 

id1o.h TIad. 

81 	MohanMedAb'oosa!ih, age 40 
S/ô Saèei ölamrned, Bilutheth House 
Ajidoh Jsldnd. 

47 
Sb Y6usaf5  Métharapurakatte House 
Androth TsIard. 

FTarisa Koya,ãge 42 
S/6 Alâmmd Makkett 1-louse 
Androth Islaid. 
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Attakoya, age 49 
S/a )Tacoob, A1,iyathara House 
Androth Island. 

Ihalee ; ge 49 
S/oayeed, Cherikka! Pthiyapura House 
Andth 14 

Fathahu1l, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri MOøsathara 
And rot Ii I sI and.. 

Mohanmed Farook, age 33 
S/a Nal lakoya . L., Tharampall i Mak.ket House 
Ahdroth klanc{. 

	

9. 	Ab6oa1ih,ae31 
S/ laik K'a, Moosakada House 
Ad6i.hls1an, 

SaIm,ag,e31 
S/o,Seethi, Karakunnel I-louse 
Andrhth TsIard: 

Mohammed Kasirn, age 3 
S/oSaycd Mohammed P.C., Pathada 1-louse 

çheriyoy L, age 44 
Sdé*'Lavanakkal I-louse 

)IIU. 

4ohimedJIdssain, age 41 
S/a Sayeé.d Iinai1, Kandalath 1-louse 
Androth Islaidi. 

Sabir Khan, age 33 
S/a lKQyan1Takoya, "Thattampokkada House" 
Aiidroth Islaiid. 

 
Sip S4yOd Bukaii, Podamkakkada House 

drd Islhd. 



H 

96 	Akbai C , age 33 
So Attakoyd 'K Edayakkal House 
Andi:ot"Is1b' 

97 	bdul Vahai, age 33 
/o Thanakya , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal 1-Iois. 
Androth Island. 

Navas, age 25 
Sb Flussai n, Th.ahira Manzil 
And'oth Islaid. 

hanavas, ag 33 
S/6 Sha,iafuden, Mathil House 
Andioth Island 

101 	1Iassan, age 33 
S lo Seethi M, Lavanakal I-louse 
AndrothIland:.. 

102. M:ohammed .Basheer, age 42 
5/0 	Nl1a1 House 
4pdih island 

03 ShamuØeen,'age 36 
S/da11a Koya, Kunnashada House 
Ancioth Island 

Zauiul Abid, age 26 
5/0 Kidave K , Palliat I-louse 
Aidj'oth T'slahd. 

Muthu Kby.a age 39 
S/o Kunhi. Sehi, Makkette 
Andioth Island 

I4ohainn1cd Mukhbeel, age 30 
S/p Koyammakoya, Kerakkada House 

p 	, 

Shamusudeeni, age 27 
S/a Koya Kidave M P , Pandathupura I-louse 
Aiidbth Island;:: 



hi'hahudhege 27 
Sb Mutliu Kova, Pandathupura House 
Andioth [s1ard 

Ubaidulla, age .29 
S/u Sathar, Kannipura House 
Androth Island. . 	•. 

JalaLage49 
S/o Yousaf P., Mood.thüra House 
Androth Island. H 

Kidavü,age55 
S/o I.ncleenJ\?1.,Biriyammada House 

drcth 1s1d. 

Kidavu, age 59 
S/o Irjab, Mèkkat I-louse 
Androth Island. 

Mohammed S1ahudheen, age 26 
S/o .Koya TP, Kandeth House 
And oth Island. 

oharredShkeer, age 22 
Sb Kunhisethi, Makket House 
Andoth I1and 

115 Mohammed Althaf, age 24 
S/p Yamal.  Mäyompokkada House 
Andioth Island. 

Abdul Gáfoor, age 28 
S/o Nallakpya T., Bappathiyoda House 
Androth Island. 

ohainëfYathiya Khan, age 23 
5/0. Bash 	IViathil House 
And.i'ohJsJd. 

118 Nalla Koya, age 39 
S/a Khadei P PC, 
Androth kiand 

119. Kaiikoya, ag3 
S/o Ahmed, Pdnnikarn House 
Androth Isläpd. 
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120 Zainul Abid, age 41 
	

I 
Sb Assamai N P , Kandalath House, 
Andioth Island 

121 
	

4ohaiiiec age 50• 
S/P Abdul lKhadei, Kaval Cheua 1-louse, 
A lid rot Ii island. . 

122 
	

ai sir 
Sb S iddique, Kunnashada House, 
AndOth: 1iahd 

Mohammed Aboo Salih, age 37 
8/0 Musthafa,  A.mmelam House, 
Androth Island. 

Koya,agè37 
S/o Sayecci  Mohammed, Lavanakkal. House, 
Androth 1s1and. 

Mohammed Rafeek C.P., age 38 
Sayed, qherikkal Puthiyapuram 

Andioth Island 

Mohammed Rafek, age 40 
Sb Ukkas 3 i lutheth 1-louse, 
Andioth Island 

Mukbe1,âge:28 
S/o Majeed L , Peiumpalli House, 
Andi oth Island 

Rasheed Khan age 33 
Sb Kidave A , Biyyadachetta I-louse, 
Andioth Isldnd 

129 Mohaiied1Lao6k,  age 31 
Sb Po1dñty Kinnel House, 
Andioth Island 

130 Rahiiathu11ah, age 31 
Sb KoyammaK P , Bappathiyoda 1-louse, 
Andioth Island 

131 Mohammed Kasim, age 30 
Sb Nallakoya, Kennashada F-louse, 
Ahd.roh 1d.: 

1 	 1 
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. 132. Mohabimed Ia1, age 38 
Sb Kidave M P , Kandalath House, 
Androth Island 

133 Mohadmed Abu1 fpr T. M , age 38 
Sb Nflakya, Thara$1ISi Makket House, 
Andioth Island 

134 Jamal, age 57 
SbOKidave, Poovadakkattu House, 
Androth 1s!and.;. 

Mohammed Salem, age 31 
Sb I-Iässan Küniii, Keyiyoda House, 
Androth Island. 

Koyamma,ae'47 
Sbo:Aboo Sa1eF,.Ka\'a1chetta House, 
Andioth Island 

137 f1idayathu!la, age 38 
Sb Koyamma, Karachetta House, 
ARàroth Island 

138. Adü1.A e Khàn, age 41 
Sbo M.pharnned, Birayammada House, 
Andioth Island 

139 Sharnudden, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

4 Li 	Fj 
140 	s1jbe 	age 33 

S/o dyanloya, Ammelam House, 
Androth Island 

1 

141 Nflkoya,ac50 
Sb Ahamdd P 0 , Matharapura House, 
Andoth Island 

.4... 	. 	.. 

142 Ilan2za Koya,age 43 
Sb 	da Kivc.B,Aliyathara House, 
Andioth Island 

143 	o1 	essin, age 28 
Sb .3gaM1I? , AhmeIam House, 

ridroth f1äni, 
'I 

Iii 
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144 Sayecd JsmaiL'age  58 
Sb Al2dul1a P ç P Pudarnkakkada House, 

idioLsland 
I 	 I 

145 Amjath Khan, age i 
Sb 	m Bunlyain, Ammelam House, 
Andioth Island 

M ammed Iqi, age8 
Sb Nail akoy,. 1eruthpa11y House, 
Androth Island: 

PodkLnni,.ge .56 
8/.o Yousaf1-1aji Bappathiyoda House, 
Andioth 1s1and 1  

148 Mohamned asheer, age 38 
/0 IKidave A, Mayarnpokkada House, 

Andrdth lslahd. 

149. 	hriakoyà,.ag.36 
Sb I(u!1nkpya P., Thacheri House, 

I.

idioh 1sland. 

150 Nasecmudeer 	P h 	( S , age 28 
/.: Au.l 1Khdr t, Karachetta Sarommapura House, 

Andioth Island 

151 Abdt1yooi, age 41 
Si Syed Buhii M , Kunchali House, 
Andioh Island 

152 Liyabdiaman, age 31 
Sb Kunmkoya M P , Chekummada House,s.  
Aidioth1laid. 

153 Kunhibi, age 46 

S,/P. Kader,.FmpalIi House, 
Andioth Island 

154 Pathurnia1,1ge  52 
F?/ 	onnakoya, Kolikkattu Naduvilkam House, 

W.
Andihth Island 

It 

155 	afiyu1lah,ae25 
13/o Harna Koa, Aliyathara House, 
Andioth island 

fl 



'1 
156 

157 

158. 

159 
S/p Sayeedivlohamrned, Karakunnel House, 
Andioth Island 

Siiaj, age 47 
S/oKidáveK., Kunnumpura House, 
Androth Island.. 

Mohanmed RafLage  31 
S/0, I-Ia.iìzaKoya K., Pathummapura House, 
AiidrothIslahd. 

Z.in1Aid ae 26 
S/oj\th.11akoya 1K. C ,Palliyat House, 
AiidjdtJ1lãnd'. 

Abdl Jabb, age 35 
S/ó Kthni.Seethi, Makkett House, 
Androth Island. 

Sajeed Mohaimed, age 54 
s/0. iKidavu, Ioovadakkattu House, 
AndrothIslarid. 

t7 
D/Oucf.P., Thacheri House, 

ii a p4. 

I3a1s, 
I)/oiKoyanm.koyaP., Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
S/o Kidavu K, Ahirnelarn House, 
Andioth 1slad 

161 

162 

163 

165. 



1 68. Mohammed Rafee, age 42 
	

. 

SIn 1< oyarimiakpya, Mayampokkada House, 
Andmoth island. 

Mullakoya, age 47 
Sb Majeed K., Lavaaki<a1 House, 
Androth Island. 

P'ookulhi age, 46 	'. 
Sb IKidaveP., Amn1ai+i House, 
Androth Island. 

Mohammed Kasirn, age 46 
S/o Yousaf, Bappathiyoda House, 
Andmoth Is1and. 

Kadeeja, age 5,1 
D/o Kidave K., Thacheii House, 
Andioth lslabd. 

Mullabi,age5 
D/o .KidavëB Palathupura House, 
AnWoth Tld. 

• 	
. 	•:. 	 I 

1anzdbmli Zyeed PP., age 25 
Sb M.P.Ftbh1lah, Purathikkatt Puthiyapuram, 
Andmoft Island, 

All Albar K.age 25 
Sbo.Chcmiyakoya, Kannathimada, 
Andmoth Island. 

bhammbdalecm, age 33 
Sb Shikç)y Kunhal i House, 
Aridoth Island. 

(By Adi 	.BGangesh) 

\lersus 

The Adniinisrtor 
Admiiiis-tration 61 the UT of Lakshadweep 
Kavarathi 682 555 

Depatment oflgricuiture 
UToiLakha1\ibep, Kvarathi 682 555 
iejreseltp b 	Director, 

Di rector 	1ihayats 
• V 

Applicants 
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Depaitment of I?anchayats 
)dminsU aton pf the UT of Lakshadweep 
'athth.82 55 

r I 
4 	V iIlae(Wee Panchayat 

Andi 6th'Is1.nd i epresented by its 
Executive Officer 	 Respondents 

(By Advocate Mi $ Radhaki ishnan) 

17. 0A30212013 

1. 	Jafer, age 3 
S/O Babuj.an Papnethechetta I-louse 
Amini island. 

2 	Faiooqye3  age 33 
Sb Khader, Kulandam House 
Amini island 

3 	Abul1 Koya, age 50 
S/o Afläkoya, Malika House 
Arni ni .il ahd. 

4. 	Na1lakod,aç4O 
Sb AbdullaKoya, Puthoya Kanniyarn House 
Amini Island 

5 	A1i' Mohmned, age 47 
Sb '1ohan1nid, Kombarn House 
Aiiiii;sIand 

6 	Shaiatudheen, age 36 
/,o Kidave, Kotechetta House 

Amini Island 

• 	7. 	Jabbr P.0 age 36 
S/o Cheriy:a Ko,/a, Purakkachetta House 
Amini islàbd. 

8. 	
Yousal, age 36 
Sb Iade, 3eliyachadachatta F louse 

l's1aiid 
••' 

•q 1  

9 	Muthi<yage 33 
Sb Sayed Sheikoya, Marnpuiam House 
Amini Island 	 Applicants 

(By Advoate Mi K B Gangesh) 
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Versus 

'l he Adrninistiatoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctoi fPanchayats 
Dcpai trnenl. of Panchayats 
Admi:riistPa.ton dfthe UTof Lakshadweep 
Kavarathi-682 555: 

District Panchayat 
Amini represented by its 
Executive Officer. 

\'iHagc (IIweep) Panchayat 
Amini Island represented by its 
Lxecutive Offlqr. 	. . 	 Respondents 

(By Acj.vqcate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

I. 	bbobléi P; ge 41 
St0.K:UPhikL1llh1,, Pallam I -louse 
Kavarathi 1s1ind. 

2. 	N4uthaia 	45 
to Sae.dftakakada House 

lavai athi Island 

3 	N4ohaie'd Shdfi M , ae 34 
S/o Hanzath('!DV1 , Malika House 
l.a'ai athi islahd 

Ht; 

4. 	Abdu ....N'aeiAP:, age 43 
S-Zo Chci iyakoya K , Aympura House 
Kavarathi Islard. 

5. 	Yaoob K.P; age 41 
Sb Kidave 	Kuttipapepura House 
lKa\'arathi Island. 

6 	Alikoya K, ag31 
Sb l3ah P ,'Ketiyam House 
1aiathi 

I 

I 	Ii 
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7. 	Mujeeb;Rehhih.U.P., age 34 
S/o Alikoya C K, Uthampokakada House 
Kavai a}F Island 

I 	 I 

8 	1hara16yhVPn age 43 
Sb 	kkas,Vadakki lapura I-louse 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
S/o fhangako'a, Biiekal House 

\' Kaarathi Islthid.. 

10. 	Sajitha P.,age.32 
.D/ Ali Aradam, Poovinoda House 
Kivaraiiu Island. 

IL 	Basheci P 1 , age 44 
Sb M m ohamedPallipuia, Puthiya 111am House 
Kavai athi Island 

12 	Abdul 1afcek K, age 44 
S/o Ahrned Kattimmada, Kadapuiathaba House 
Iavaiathi Island 

13 	Salccm A P , a 34 
$bo Mohammed C P , Athampapepura House 
Kavaiathi Island 

14. Mohammed -i'ussain P A , age 29 
Sb Khahd I-Iaji KP , Puthiya Alikom 1-louse 
K1avaathi Island 

15 	ShaihanT  
Sb tlamza ?  Thiinikad House 
Kavaiathi Isl4nU 

16 	Anwai A P , ag e. 39 
Sb Muthu, Ayncpuia 
I<avaiathi Island 

: 	.. 	. 	... 	iL 17.. 	3asheer
.
.S:..age35 

Sb I Iamzath A! , Saflybiyoda 
IKavatathi Island 

18 	Ukk,ág.45 .... 
......eli! lam 

..avai athiI sIahd 
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19 	Harnzath, age 27 
Sb 	man Hji, Aynepwa 
Kavaiathi Iland 

20 M ujccbRehman, agd 38 
S/0 Harnzath A I , Safiyabiyoda 
Kavat athi Island 

Ma.nikfan K.P.,: ge 30.; 
S/o Abdulia A,Kuttitppura 
Agatti Island. 

1-Iidayathula SM., age : 36 
S/oHamzaTh 3;J<, Subaida Manzil 
Kavai athi Island 

23 	Ansai PP ,age 31 
S/o Chet iya Koya K. P , Pakichipura 
I(varaThi Is lah.d. 

Suliman K..P, age 38 
Sb.o Kidave UP.., Kuttipàppepura 
javarathi Ilaid. 

YcOobC:P,, age 40. 
Sb. Yodsuf?., Puleenakeel House 
lKavaiathi Isthnd 

26 	F1izni11n1<'P , age 34 
Sb 2akàrjbh Kochipura House 
Kavaiathi Island 

27 SalccmVa9 
S/o Harnzdth, V4loda House 
Kavdiathi Island 

28. 	Attakoya ft, a. 41 
.S/o Aboohacket 'M 1, Biiekal 1-louse 
Ka\/aiathl Island 

29 	Naushaj 	, ige 30 
S/o Khi 1 i\'1 C', Palliveedu 1-louse 
lKava'iat1i )slandi' 

30 Mohammd iqubal K K, age 31 
Sbo Kasmi R, V , Kunnarnkalarn House 
Kavaiathi Island 

S 



.3S 

• 31 
Sb 	Au K , Gherdipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , ae 38 
Sb 	Chcnya Koya Pallicham, Pulipinnakad House 
KavaiaUii Island 

33 
.............. 
Pookoya P P , age 4S 
Slb Babujan M , Puthiyapuia House 
Kiltan Island 

• 	34. HussainaliK:P., age 33. 
MuhammcdC., Kuttithayapura House 

Kavarathi Island. 

35. Sulaiman M.,age 37 
Sb 	Hamzath M 	Maidanpda House 

• IKayaratbi Island. 

36 Kaja I lussain C , age 37 
p• Ahaiiined ,Khai T.P., Chungam House 
Kavaiathi ls1anc1 
I t  

37 jehmanTK ,age38 
S /6 lhinlikad House 
Kavazathi Island 

• 	38. Mohai*Ined SFáfi K.P., age 32 
• °: S.ayed. PboA,. Kakachiyapura I-louse 

Kavaiathi Island 

39 Mohammed Rail B , age 33 
bo Au.akidave r P , Beeianthoda House 

Kavajathi Island 

40 	Ree1a.ge3 
Sb JwIuthu, Ptileenkeel House 
Iaa1ath1 Island 

41 	Umme 	,ge 37 
Sb lJdaifa CP Thekila 111am 

IC 

Kavaiaihi Island 

42 Mohammed Rafeek, age 37 
Sb Attai 1<p ,bkaiachiyapuia House 
Kaviiathi Island 
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I  

43 Mohmmed B, age 31 
S/o Kidive 1K P, l3ai akai oda I-louse 
IKavai ahi Island 

	

44 	Jaleel P , age 43 
Sb Atai Veloda, Poovanmada 1-louse 
Kavaiathi sland 

	

45 	Dclhath age 33 
Sb Mohammed '1 , Amanathakepura House 
Kavãra1Lli Island. 

	

46. 	Sharafudheen, a-ge 24 
S/61Aii A. 1l Poonoda House 
Kavarathi island: 

(By Advocate: Mr.K3.Gangesh) 

Veisus 

I he AdiihisUtoi 
Adrimsti ation of the UT of Lakshadweep 

avaicilhi-682 555 

	

2 	I)pi tmcit of Agi icultui e 

f al - l - -Weep 
IKaviiathi-682 55 iepiesented by 
1k Ducctoi 

	

3 	Duectot of lichayats 
Dtpai tmcth dfPanchayats1. 
Administi dtiofl of the UT of Lakshadweep, 
Kavaiathi-682 555 

	

4 	I)ithCt Pichayat 
1K\aiath1 	 nted by its 
L\CCUIIVC Officei 

	

5 	Village (Dwcep) Panchayat 
IKayai:athi .s1 : arid represented by its 
I \CCUuve Offiei 

(By Ad\oclte Mi S kaclhaki ishnan) 

	

19 	OA 3I92O13 

	

I 	P ç Bashçei, agei34 
bo 1usa Path+irneectta House 

Aiiit 1and 

App! .i ca nts 

Respondents 

. 



3 

5. 	K..K.kazakae27 
S/o Khadei koya, Kunniyatarnkakkada House 
Amim Island 

6 	P Ashiaf, age 3 
Sb Ahamed, Pallam House 
Amini Island 

7 	K C Moosa, age 44 
S/o•Atko'ya,Keeiachery House 
Ammi Island 

B.Kasmikoya age 42 
0ny0ya, Balapp House 

Amini Island. 

C. 	ftao'a, age 41 

S/ H'àk;àya, Chnmthabelli House 
Athihl 1slahd.. 

Iaheeni M, age 33 
Sb Abdu!1koya, Madam House 
Amini Island. 

II. 	Pookunhi 
Sb 'l'.C.Yousaf Noormahal House 
Ainini Island. 

(By Acocát:LK.B.Gangesh) 

• 	 Versus 

I 1 	Ain in at'or 
Administianon of the UT ofLakshadweep 
Kavarat hi -682 5 5. 

Applicants 



I- 

2 	Dii ccioi of Panchayats 
Depaitmcnt 9f Panchayats 
Admirusti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	1)iiectoi of Education 
[)iicctoi ate of Educatior 
Adminisu ation olthe U'I of Lakshadwecp 
Kavaiathi-682 555 

\/illagë (Dwep) Panchaat 
J\jj:j island represented by its 
ExecutiveOfficer. 

(By Advocate Mi S Radhaki ishnan) 

20. 	O.A Nb. 3:25/2013 

Whaillmed. Abd u 1 Razak 
S!6. U.K. Nàlla;Koya 
Aubalada I-louse 
,\nd I')tt Is I anL 

K :Moosa 
Kandilam I louse 

3 	11am z1a K oy a 
S/ Abdul Kjiadci 
Bit iyammada I louse 
AñdrOt't 1 sIarid ... . 

(By Ad.vcate Mr. K..B Qangesh) 

• i'sus. 

Thc Administratpr, 
Adminisu mon of the Union Teti itoly 
of I akshadweep, Kavarathi —682 555 

2 	Fhe Duectoi (Setivices) 
Adiimti tun ol the Un 	nion Te itoiy 
ç)1 akshadVee (Secietaiiat), 
Kavaiau - 682 555 

Department o.f..Enviornrnent of Forests 
uniOnTerriti'.ybf Lakshadweep, 
Kavarathi 7 682 555. 

S 

Respondents 

App! i ca ii ts 

P. e s pon dents 



iehaneerA.P.;age32 
Sb 1-Iameed,Aliapura 
Kavarathi Island. 

Shajn 13., g 
S/so Kive, 1adayi 
Kavaa(hHs1and. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	TIRe Administrator 
Administration of the UT of Lakshadwep 
Kavarathi-682 555. 

Di rctdi' of Pnhayats 
epart'iient of 1anchayai.s 

•1m'fliStrati6n of 4he UT of Lakshadweep, 
hj-:68 	55: 

i 	. 

1 ;Li of.Science & Tecimology 
Union lern tory of Lakshadweep 
Kavi'athi-682 555 
rcpi -escntc.d by its Direëtor 

\/iIIgc (Dvep) Panchayat 
Kavai'athi A,sland represented by its 
1XCCUti\'C 	 M16 

(By Advoçatc: N'i'.S.Iadhakrishnan) 

A p p ii can ts 

Respondents 



22. 	0,,k:327/2013 

i. 	Farook, age 40 
Sj/0 IKunhikoa, Pulippinakkad, 
1Kavarahi isInd. 

2. 	Ummer Firoqk; ae 38. 
/o \'.P. Kasmi, Kartholapüra, 

Kavaiaihi Isl.nd. 

(By Advocate: Mr. K13.Gangesh) 

Versus 

I . 	The i\dm iii istrator 

Adminisuation of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii LctOl of 'nhayats 
•Ipitne.p cfiPanchayats 
Admimsti auon of the U I of Lakshadwecp 
IvirathuS?.555. 

3. 	Departheni of Environment & Forests 
Union Iemtor,y of Lakhadweep 
Kavaraihi-682 555 

4. 	\'illagc (1w.ep) Panchayat 
1\avai athi Island i epi csented by its 
l e 	eou cer. 

(By Ad\oca1,e Mi Iadhaki ishnan) 

23 	àA 128/2013 

SdifuIlacP,agc34 
Sb 	 I, Chendipura, 
I\d\' ii cuthi 

2. 	.SainullIameedP.P., age 39 
S/o Atial I.P., Pokara Chepura I-louse, 
Kavarathi. 

3 	Mohammed K P , age 35 
Sb I lamiath 13 p , Kai utho!apua House, 

• 	fr 
 ld  INci\'a 	tfl  

4 	Abdol Kreern P, age 41 
Sbo Mohamrr!icd  Pallam I louse, 

S 

App1 i can Is 

Re s O 11(1 en ts 



IK.d\'a!athi 

5 	Aa1  

S/ \4hiiood 1. I Pappadam House, 
kayaathi 

(By Advocate Mi 	Gangesh) 

Versus 

1. 	The Adniiis.trator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

App! icants 

2. 	.Diector of Panchayats 
•Departrhent of Panchayats 
Administi alion of the UT of I akshadwecp, 
Kavuathi-682 555 

-41  

3 	Duectot olFducation 
.DirèbtÔiate Of!duëatiQn )  
Administration Of the Union Territory 
of Lakshadweep, Kavarathi-682 555 

4. 	Yi!agç (D.w) Panchayat 
K'atl 1Ihrid represented by its 
Execi.itive 0fiiEer. 

(By Advocate Mi S ]adhaki ishnan) 

24 OA32Oi3 

Jhhci Be..eum MM, age 38, 
\V/o aum Rizcd, IViadeena ManLIJ, Kiltan 

upei visoi, öou I wisting Cenue Kiltan 
Disu ct Pauchayst, Kiltan 

2. 	Shahu,IHahidP,K., age 50, 
/o Sayed Koya P S , Thottathakkaia 

stoic Keepet Cum Cleik 
(on I wisting Centie Kiltan 
Disu id Pancbayat, Kiltan 

3 	1 K .emudticcn  age 33, 
/o Syd Abdulla Koya, 

IKundamku!am, Kiltan 
! 4 1e!pci Corr Twisting Ccnti e Kiltan 
[)isti ict fanchayat, Kiltan 

Respondents 

App! icarus. 

A 



(By /\d\'oc ale Mi P V Mohdnafl) 

Vei sus 

I lic i\dininistidtoi 

i\dministiation iol the UI of Lakshadweep 
Kavaiathi-682 55 

2 	011  of Pnchayats 
Dcpai [ment cfPanchaya1s 
Adm mi sti atmon of the UT of Lakshadweep, 
Kavarathi-682 555. 

3. 	The Chief Executive Officer 
District lanha.at Unit 
Ki Itan. Union Territory 
of Lakshadweep-682 557 Respondents 

(i.3y /\d\'ocate: Mr..S.Iadhakrishnan) 

25. OA 33 1/2013 

I lus un K C , age 34 
Sb Sayced Mohammad A M 
Kaitiyimchaua (I-louse), Agatti Island 
UT of Uak shad\Veép. 
Woking as• caa1 labourer in the Department of 
Science & lechnology, Agatti, Lakshadweep 

2. 	li\'der:P. 
Sb Siyed : Bih.àri l-Iaj i U. 
Pokkathappada (1 louse), Agatti Island 
U I oil akhadWCefJ 
Wom king a ,~ casua -t. laboilrer in the Depaitment of 
Sc ic & 11 chnoIogy, Agatti, Lakshadwcep 

. 	 . 

3 	C ii \kbai 1K 	age 39 
/O 11dm/a 	E-1 

Kunnbiyoda Huse, Chetlat Island 
I of- 

laboUrer in the Depam tment of 
Science &Téêh(ioldgy, Agatti, Lakshadweep. 

4. 	Ni1.BkbtIage  27 
5/0 Scqdikoya 
1< um myatlnybda (House), Chetlat Island 
Q`F 6fi1.ákshadep 

...... 	 . ........ .. 	 . 

Wpi ng  a casua iab6urer in the Depaitment of 
Sccnce & Tcchnolbgy, 



"-7 

A pp1 i cant s 

akose, Sr. & Ms.Daisy I.I)aniel) 

Versus 

The dncnithaoi 
AY fLakshidy'eep, Kavarathi-682 555. 

Chaiperson 
Village (Dwcp) Pancha'at,Agatti-682 557. 

3, 	Chairperson 
Village (Dyvp) Panchayath, Chetlat lsland-682 554. 

The JunioiSçientifiç Officer 
Depaitment di Science & Technology 
Chetlat-682 554 

5 	The Junior Scientific Officet 
I3epaitment of cience & Technology 
Agatti-682 	•.: 

6. 	DirectQr of Panchayath 
Department oiPanchayath 
Kavarathi-682 555. 

(By Adocatè: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26 0A3332013 

Farris 
8!6.I'a1unFi,,' 
Sâilañivapura,.Kiltan 

ikshàdweep 

KAzhar 	S  
S/6.Sa3'cd 13u)2ari 
K'uciyath I vod, Ki tan 

A Aftãnd Y . 
S/o.Kunhiko 

S  

S 	 •S 	 'I 	i 

I. 

(By Adva; M.M.RHariraj) 

S 	 Versus 

Respondents 

Appi icants 



1 	Admjiistati', 
Uni oñ'l itb' of Lakshadweep 
Kaviiiiti 	i 

2 	J)iicctoi of Panchayats 
Union l eintoly of Lakshadweep 
K 1\'dlcltti 

3 	Sub Divisional Officei 
ii Ran 	 of Lakshadweep 
K iLl i n.. 	: 

4. 	Director, 
Seryicçs, 
U 1 of Lak,shadweep, Kavai atti 	 Respondents 

(By Ad'oi: Mi,S;Râdhakrishnan) 

27. 	oA34412o13:: 

1.Kassim A . 
S/o.A'nakoya lP 
Al iaffiara 1-louse, Andrott 

2. 	.J.alalüddin N 
/o AttakOya N P 

Ncngummada House, Andrott 

3 	Mohdmnlc,d Hassan C E 
S/o:1KrhikoyaSVP 
1:dayakkal;House, Andrott 

fVloharnnied aieek CK 
Sio..1oya .K.0 
Cheriy.a Kakkanal 1--louse, Androti 

M'ohammeckKàmaluddin M.K 
S1.h:Sh.i1).d 1  Pookoya Thangal 
Mayaiakkada I louse, Andrott 

6 	Mohdmjned'Bashcer C 
/() Pookoya 

I clayikkal I louse, Andi Ott 

7. 	Noocul l-Iiissri A 
S/oNaIlayak!ôy.U.K 

t . 

Attalada I l 	An ouse, 	diott 

S 



8 	Mui shida Begum C N 
I)Io I ate Shainsuddin Thanga! 
Chemayai.h 1'a1akath, Andiott 

(By Advocate Mi jK Ganges) 

C I SUS 

1 	I he Administiatoi 
Administiation of the Umon Ten itoiy 
of•L'akshädeëp, K.avaràtti— 682 555 

2. 	Director oiParcayats 
Department of 1?anchayats 
Adinistiation of the Union Teii itoiy 
of Lakshadweep, Kavaiatti - 682 555 

3. )epaiiiehi o;f IE.lcctriciy 
Union l'erritr of Lakshadweep 
Kavarithi- 6:82555 

4 	Village (Dwccp) Panchayat 
Andi od I slanc i epi esented by its 
Lxecutivc Officei - 682 552 

(By Advocate Mi S Radhaki ishnan ) 

28 	OA 345/2013 

I 	Ayshomma l 
D/o Plamsa, Ellácheua House, Agathi 

2. 	13 ce la thu nña P. V 
D/o Kdlsm; loya, Puthanvccd House, Agathi 

3 	KadcjaP K 
D1c K.Qya I Isan, Punakad House, Agathi 

H 

4 	AbcIul MuthahlMK 
Sb Attakoya, Mayanikakada I-louse, Agathi 

A bdu:I.:Shkddi:, 
S/olit 1jsf :. 
IvIelaillam 1 louse, Agathi 

ldidayalh(I)I'a M.j( 
Sb Aboobackei Koya V K 
Makkashikala4a House, Agathi 

N4anoO1 T 

I l  

Applicants 

Respond ems 



S .,  

NazerK 
S/o.K iclave 
Kunnil<athiyapada 1-louse, Agathi 

Shovkatha1i M '  
S/o.Ummer B 
'1aJ<ayachoda*Iouse, Agathi 

Sad M6hamed K 
S/o.PoO1Ko,'a B 
(eepit Flouse, Agathi 

NascéfP 
SIoJyluthalif K 
Pathada 1--louse, Agathi 

AbooackcrN.M 
S/o.AbdulRahman F 
Jaftei fvlanzil, Agathi 

A1bdil Salm.T.P 
C.P 

'1 hppithiya111am, Agaihi 

 
SAi;i\4ohamnd Koya 
Kakkada 1-1ousc, Agathi 

AzharC 
S/o.Mohaiimed Koya T.1 
Challakkad I-louse, Agathi 

Al3o6backër 1I 
Sjo.Styd .Ko,'a T.P 
Kai uthcilKdpcu.1l I louse, Agathi 

19 	avadK 	I i  
Haji K 
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28, 

 

 

31 

Kulahnoda I lOuse, Agathi 

Sayeci Mohammed 
Abdu11a P 

Mai iythoda'i louse, Agaihi 

Muhammcd Koya B 
Sb Koya 
13 iyàthabiyoda :I.lousc, Agathi 

Nafeesa M.K 
Dbo.AbdulIaKOya K 
M oothamkakkacla 1-louse, Agathi 

Koya P 
'Io Kunhikoya 
Pondinoda I louse Agathi 

Kismikoya K I 
S/o.Abb.obackel:K0.Ya 
Kamalnialmiyoda Puthiya Illain Agathi 

Aboobackel U P 
Ii Mbhammed 

lippathoda House, Agathi 

adaiudhecn V 
Sb Koyasa1 

Agathi 

I 
jKaiiun,nia Ii 

V.  
D/c M ohammd S 
Bpathioda House, Agathi 

.!1idn1i M 
0/6.Attakoy 
Mait iyam Scviyoda House, Agathi 

lalici A P 
SJ.6 Sayd BUhCU i F P 
AiycjJapp ada I louse, Agathi 

I atl 	idhen M P 

4mI1mHoUse, Agathi 

SflkP 	I  
bo Muthukoya K 

Chei iyapappada I louse, Agathi 



. 

Naseer i'.P 
S/o.J\/1uiha!11' 
Thek.ku Puthi:ya Illani, Agathi 

Ubaid U 
S41-lamza U 
Unmmerodachetta 1-louse, Agathi 

Sycd :Mohmmed KT 
Sk).A b o o $ala L 
IKa dnthih iyoda I lOUSe, Agathi.  

38 Mahamod p p 
Sb Saycd Moh m amed 
Puthiyapand'aiam 	 thi House, Aga 

39. 	A bdcdIa1, 
S.:/b;F.a.thahula 
l3iyashabiyoda House, Agathi 

40, 	1 I aj a rom ma T. P 
1)/o.Abdul kaderkoya P.0 
I hek.ku Puthiyail lani, Agathi 

sera.TK. 
I)( .`IiAi d 
ThiIii)ik.j l:Ise, Agathi 

A'shHF 13 
SboSay.edAIi K 
13 ivashbiyQda .  1-louse, Agathi 

Máriyami 13 
1) /o.,Ummei ç 
I3atIiathod Flouse, Agathi 



issamudhccn V.K 
S/o.Hamza C. K (Late) 
Vadak Kecla 111am, Agathi 

Cheriya Koya AK 
SJo : KpyaP 
A1ia1Kiiñnimnada 1-louse 
Agt1i °  

Mohammed tli C.P 
Sto.KasmiKoya A 
Chcha1akapda 1-louse, Agathi 

	

Si. 	 K 
Sfo,Yousai A 
KunnLimpain 1-louse, Agathi. 

(B),  Advoc4tc M' K 13 Gangch) 

Versus 

°dmiistrtó 
AdipinJstratiohofhe Union Territory 

1Lakshad'vdep, Kavaratti - 682 555 

Deprtiinert f Agriculture 
Union Tcrril6i:y of Lakshadweep, Kavarathi 
Represented byis Director - 682 555 

IDite.fdr ol Rnchayats 
1)Tt &fanchayats 

theUnion Territory 

0 1 LaksJmdwepKavaratti - 682 555 

Applicants 



• 	 i ' ; 	 i.. 	 -•,• ---••--.--- - - 

5'14- 

4. 	Village (DwePanchyat 
Agatbi lsldbresentd by its 
Executive Qtfioèi —68T554 

n (By Advocate 'Mi 'S 1adhakrishan) 

29. 	OA346I2013 

Ummc Farook Shah 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

P.A Sayedall 
1- 1 arrizak ya 

Puthiya Ashrbda House, Amini 

Ramath Beain 
1)1,0 Ahamëd, 	Malikakal House, Arnini 

Ahamedkoya 
S/p.Koyakidavu, Surambi House, Amini 

Vliyahi P.0 
DIo.Anthukoya, Palliyachetta House, Amini 

Beebi M,P 
14al I ipura 1-louse, Kavaratti 

 
S/d./t(akbiVadakki lapura, 
Iavratti 

(By Advocaic:.Mj'.K.1 Gangesh) 

• Versus 

lhe Admin'isrator 
Administration oh' the Union Territory 
.iLäkhid'vveep, Kävaratti —682 555 

1)iretoi ôfJ'anchayats 
pitnint of Panchayats 

(\'d01ifli3t1àtion of the Union Territoty 
khadcep, Kavaratti - 682 555 

Respondents 

Applicants 



I 4 

3 	b tE4atI 

Director of Education —682 555 

4 	7 illage (Dweeç) Panchayat 
Arnini Island epresent9d by its 
Futive Offlcer - 682 553 

5 	Village (Dwe1ep) Panchayat 
Kvaratti Lslad represented by its n 
Executiye Oiflcet - 682 555 	 Respondents 

(By Advocate N4iS k4dhakrlshnan) 

30.  

I 	Suhaiabi P 
p/o.Kunhlkhi 
Pall.i.c.harn lT1iSC, Kavaratti Island 

2. 	MaharnoorM, .? 

Molakepura Hduse, Kavaratti Island 

3 	ffiblk p 

UlIikanaptr 1avaratti, Island 

4 	krqlnaPVi 

DIo Mn 
Puthiyaveedu, Kavaratti Island 

5 	Saronirna K P 
jI)Io jbrahimkut' 
leelakoch ictiyapuram 
Kavaratti 1slaid 

6 

lJài atti Island 

7 	BebiA 
bi çeriakoya 
.AvappadaHouse Kavaratti Island 

8. 	1366biJynepua 
A 

Aynepura 1 louse, Kavaratti Island 

l i t 
I: 



r 
? 

H 	 1 
: 3. 

1 	 ( 
1 

9 	Rahrnath I3eegtirn B 
JI1/o /\li 
I11ya1i Houe 1a arai Island 

10 	SadihathVM 
I)Io Valiya Abdiahiman 
\/adakkumelachadarn, Kavaratti Island 

11 	Rhiyarnbec I P 
I)o Aharnrnçd K P 
Thottàthapuia, Kavaratti Island 

12 	Beefathiirnrna B 
D/o Aboobacker 
Beeiamthoda, Kavdlatti Island 

Rähmàth Beegum P ..P.. 
1/Anal K.P. 
.1ch.arachepraE, Kavaratti Island 

14aijanat1i 
1)10 Muthu Aynapuia 
KuthppaRpepui a, Kavaratti Island 

J . 
I 	 I  

(By Advoi 4rK  B Gangesh) 
•I:: i.i 	: 

J 	I 

Veisus :• 	. 

71 he Administrator 
Administi ati,dn of the Union Ten itory 
ofLakshadweep, Kavaratti —682 555 

2 	Diictoi (Seivices)' 
Adrninistiatih of the Union Territory 
of Lakshadw4ep (Secretariat) 
Kaaia1Ir @555 

II lI 

1 	1 
iiV 	1 

3 	Diectoi oflndustiies I  
Jjir I cii itory of Lakshadweep 

Kavaiathi repcsented by the 
D i'rqu o r oflndustiies 

(By Advocate Mi S Radhakrishnan) 

S 

App! icants 

Respondents 



3. 	Anwar Hussafti 
D/o.Essa 
Kottapura 1-louse, Amfti, 

4 	Sajitha Beegürn 
a'eectbdulla KQya 

Beli House, Amini 

ianedathbi . 
D/o.Shaikoya 
Monakkallachetta House, Amini 

liassainar 
SIo.MohammeI 
Alimmechett 1-louse, Arnini 

R.CNasar 
S(.Hana 
Ku1i.vadachetta I-louse, Arnini 	 Applicants 

(ByAdvocate Mi 1KB Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

Dirëctor of Parichayats 
i?.tme1t ai:Panchayats 
Adminitiation of the Union Terntory 

555 

áItnient fE1ucation 
U riThn Tei'ritbiy of Lakhadweep 
Kavarathi represented by 
T)irectorof EducatiOn —682 555 



i 	I i 	

: 

: 

• rnslasnt9i by its 
41554 54 	 Respondents 

(By Advoèat I4r S Padhakrhnan) 

32 OA 350/2013 

Mohainiied 1-1asan 
Sb Abdu 1 Kadai 
Mohapurakkad House, Andrott 

2 	Abdul Hasn 
Sb Attakoya' 
Kathatt House, Andrott 

.SayedMohairi.ii1ed 
/o.Aboosala' 

:iar.çhètta Ho:i&se., Andrott 

Moharnrned.HUssain 
.S/o.Moharnmed. 
Ippathiyoda House, Andrott 

5 	hjuddeen 

S/9r(oy'ahrha loya 
rkaia Foue, Andfott 	 Applicants 

I 	 I 

(By Ayoct NIr K B Gangesh) 

Versus 

I he Adrninit;ator 
Administi at ion of the Union Territory 
01 Lakshaç1wee, Kavaratti - 682 555 

2 	birector of Fanchayats 
DepartneIi1t of Panchayats 
AI'1tr1o 1 1  of the Union Territory 

555 

3 	DIstrict Pan1lyat 
Kavaratti repened by its Chief Executive Officer-682 555 

4 	Village (Dwèep) Panchayat 
Andrott island represented by its 
Executive QIfic,ei - 62 554 	 Respondents 

(By Advoca MiS adhakrshnan) 



ill 

ii 

. 69 

33 0A351/261 	
I 

1 Mohammed Hussain 
S/Qln1dheen KC 
I3iluttieth House, And9lt 

2 Salah\udheefl 	
1 

k SbMuthu oy 
Kunthathalam' House, Andrott 

 Flassan 
S/6.Attakoy. i 
Kunj anattichtt.à, Andrott 

 Yousai 
Sbo.Pookoya 
Puthiya Eddi;yákkal House, Amini. 

(By Advo(cate Mr K B Gangesh) 

Versus 

1 
ci 

I  

dtnistfátin of the Union Territory 
'Lkshadweep, Kavaratti - 682 555 

2 Director of Panchayats 
artrnenfo.fPa.nchayats 

/\cfrnlnistiatiQn of the Union Territory 
pf Lakshadweep 
K'varatti - 682 555 

3 tartment o Women & Child Development 
i 	rif dry 	Lakshadweep of 

KaVaathi' 
Rprsentpd 	y its Director 682 555 

4 ViIlag (Dweek) Panchayat 
Andrtt Island represented by its 
Executive Officer - 682 554 

5 Village (Dwecp) Panciayat 
Anini 1sland iepresenred by its 
ExecujiveO.tficer - 682 553 

(By 

34. 
{ 	I 

I 	A 	tf 	 1  

; 
I, 	I\ 

Applicants 

Respondents 



I I 

.1 1 . 

Moharnmediiyz 1ch. 
$/o P9QI<UIIIi1 	' 	j j, 

2. 
/ 

Ne1athpUra:lT1puSe, (Ahdrôtt 

3 	Mansoor Au 
S/o.Muthukoyà. 
Pentarnvelipuia House, Andrott 

4. 	MOhammed Fisa1 
q.Side.cque. 

Makkct 1-Iouse Andrott 

(By Advocate 1  M( Gangesh) 

Versus 

1 	!he Administiator 
Adrniwstiation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	.Pepitinent..diAnima 1  Husbandry 
Union I eiritoiy of Lakshadweep, Kavarathi 
Rcpicseued by its I)irector-682 555 

3 . 	
Pa 

..........
f  
... . 

F 	.t.'nc:hayats 
Adi-hinistation of the Union Territory 
o1LakshaJweep 
Kavaiathi 682 555 

4 	/l1Ia9e (Dweep) Panchayat 
Andrott Island repiesented by its 
Fxecutivc O'ffi " ce'r 682 554 

(By Advocate Mi SRadhakiishnan) 

35 	OA353/2Oi 	I  
I I 

M 1< -Ikeeh 	I 

MamkkaHous, Agatti 

App! icants 

Respondents 



2 1K MShikooi 
4. 

Sb C 	iinod Mbhamied 
Lv  

Kee1 	Mupura t-iOlis A,  Agatti 
ii 

II 

3 lPAhrnad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 KP.Hoiakbyà 
S/o.Aboobacker 
KarnaFrnalrpiyøda Puth.ya 111am House, Agatti. 

 K.Showkathali 
Io : . S y Iç l iari 

Kondinoda HQUSe, Agatti 

6 B Sharafudheen' 
$b 	Ummer Ella 
5e0ak'uttiyoda House, Agatti 

 V.K.Mohanfrie 	Mükthàr . 
S/o.Abdulla•Kdya 
Vadakk Kunninarnel House, Agatti 

 Abdü 	Iihi 

l!a Hous9, Agati 	 Applicants 

(By 
.......... 

Advoca 	A14i 	B Gangesh) 
51- 

r 

Versus 

he Adiiini4iator 
Administiation olthe Union Territory 
oIL akshadwep, Kavaratti —682 555 

2 Department 	fnirnal Husbandry 
mon Ici itói 	oF Lakshadweep, Kavarathi 

Reprcscntcd 	y its Dii ector - 682 555 

3 ecç 	at Pnchayats 
[)part119t o 	Panchayats 

dMis4atinor the Urion  Territory 
bfl.akshdwep 
Kavaratti 	682 555 

4 Village (Dwee) Panchayat 
Agatti IslandL  repi esented by its 
Executive 0tfkr - 682 553 	 Respondents 



Applicant 

. 

2. 	The ictor  (Services) 
Administi ation of the Union Territory 
o'I L:akshadwep (Secretariat), 
Kavaratti - 682 '555 

3 	I)cpartrnert QfAgrlcultule 
UniOn Ieri'itoiy of Lakshadweep, 
Kavatathi - 682 555 
Repted:b' itS DirectOr. 

(By Advoçau M±. S. Rádhakrishnan) 

37. 0A35512013. 

1. 	Mmhükya 
S/.Shiko'a 
Kakkarial 1 louse, Andrott 

2 	Aitkiáv 
:. 

'Nturnmad &H6b e, Aiidiott 

(By Advt 	Gangsh) 

VersiLis 

1. 	The Adrninistrar 
Administration of the Union Territory 
biLakhadeeç Kavaratti —682 555 

(I 	
Ec 	

jr 

Respondents 

App! icants 



-. 	 .. 	
.. 	

: . 

2. 	I)irector of Panhayats 
Deprtrnent of Vanchayats 
Administration of the Uiiion Territory 
of Lakshadweep 	I  
Kaviatti - 82 555 

3 	DiiectorolPort, Shipping& Aviation 
Union Perritoi y of Lakshadweep, Kavarathi-682 555 

4. 	Vi 1.1 age (Dweep) Pa.nchayat 
Andrott Island represented by its 
Executive Officer — 682 554 

	
Respondents 

(By Ad'ocatç: Mr.S Radhakrishnan) 

38. 0A356/20)3 

1. 	Hajaornrnabi 
DIo.Koya Ki1ave.M 
J.hithiyapadaHous, Kalpeni 

A 	.. 	•I - 	1:1 

2. 	M.K.Cheriykpya 
S-MQhami1dKO,ya Haji 
Ma1'rikkkad.a House, Kalpeni 

	
App! icants 

(By Advocate: Mr K.B Gangesh) 

Versus 

1 	1 he Admirnstiatoi 
Adiiiflistrat.dn of the Uion Territory 
pl,Laksweep Kvaitti —682 555 

2 	icti ofPnchaats 

itrati6n Qft1e Uhion Territory 
oç L akshaiwcp 
ka'atti-62555 	- 

3. 	Vi11äe (Ewe4) Pánchayat 
Kalpeni Island ce-presented by its 
Executive Olc1er - 68 552 

(By Advocate Mi S Radhki ishnan) 

39 OA3'57I2OL 

I 	A K Abdul Salam 
S/oCfuya1oya 

Respondents 



. 

 

 

 

 

 

 

 

 

 

 

 

13 

A1ikakada-1use, Ka1pni 

1Koya'.. 
Feechiath Hoiie, Ka!pni 

Abdul Latheef 
S/o.Pallath Kurihi Koya 
Nenempappada House, Kalpeni 

Attakoya 	 I  
SIo...Karni Ioyá 
K,uhhipuva1cji House, Kalpeni 

Abdtii Nase 
S/o.Muthu Loya 
MalrnikakàdaFkuse, Kalpeni 

M.K Khalee 
Sto.1-Iarnza Koya 
Màlrnikakadàlthuse, Kalpeni 

\4'bhanimid 14iser 
S/Qamd Koya 
PeechyaU House, Kalpeni 

Mu e 1afpn 
Iø S1a rKo'a 

Mimrnc1 House K 1 p e n i 

Chëri Kbya .  
S/b.Ahnied 
Nedi'ãrn1-Ious, Kalpeni 

'1hnirnd KOa 
S(oKqnhi.Jo.ya 
Chctiyapui akad I-louse, Kalpeni 

Aboo\$ .q ker  

Ka1ç1iidda t  IJuse, Kalpeni 

IKiih Kdyä 
i1kdat11a1 I-Iouse, Kalpeni 



• 	 . .' 	 . 	 . 

•0 . . j 

Ifr 	' 	 65 

• 	 I 

	

. 	 . 	 . 

14 	1ai1 I, 
diad i4oya 

an J-Iuse, Kalpeni 

15 	Abciulllakcern I  
S/o. Cheriya Koya 
Melachedarn House, Kalpeni 

16. 	Hajirommabi. 
D/odKasrni Kdya 
Akkara House, Kalpeni 

17 	Huthaiicth 
Dbo Abbas 
Ata1a!ar H9d, Kalpeni 

18 	kasheed 
StoJKo.yanmi', 
Màriji)ienaii House, Kalpeni 

19 	AbdulGafooi 
Sbo.Kasm'iKoya:. 
Kadapurathai Hair  House, Kalpeni 

20 	'oa 
STOPpokoy I  

c1dd' 
6  1 1 House, Kalpeni 

21 	1 Saflya 
D/b Moosa k C 
Puthiyapura House; Kalpeni. 	 Applicants 

(By AdVb(cat Mr.K.13 Gangésh) 

Versus  

fh Administitoi 

	

c •. .. 	1 4dmipitaUon of the l4inion Territory 
ak4ç1weep, Kavarathi - 682 555 

	

. . 	 . 

2 	banrt of tAgiiculture 
bn ji eirltory of Lak1shadweep, Kavarathi 

Represented by its Director 

3 	Directoi of Panchayats' 
I)epartrnent f Panchats 
Adrriinis tra.tio.r1 of the Uhion Territory 
of Lakshadweep Kavratti 



.:.... 	 . 	 . 

4 	V1làge(D\'ep Panch'at 
JISlanepreSthtCby its 

........ 	i:. 
II 

(By Advocate Mr S Radhakhshnan) 

40 0A3581200 

Abdul 	
. 

Keela Villáttôrn, Amnilsland 
Lakshadweep. 	. 

(By Ms.Shahna Kai'thikeyan) 

Versus 

Respondents 

App Ii cant 

Village (Dweep) Panchyath 
Arnni Island 
Represented by the Ch4ur Person 
Pin-682 552 

2 	Secretaiy 
Department of Panchayath, Kavarathi 

3. 	15irect6r 
Employment, and.  Training 

n"Territbry. of Lakshadweep 
Kvrathi 

(By Advocate Mr S Iadhakrishnan for R 2&3) 

41 	OA3/2013 

Muthuoya 	ii 

Mampuiam House 
Amini:I.sland;.Lak;hadweep 

(By Advocate Ms Shahna Karthikeyan) 

YC1SUS 

I. 
Amni Island 
Reresentect by the Chair Person 
in-62 552 

2 
rtment o' Fanchayath 

JK'avarathi - 682 555 

Respondents 

Applicant 



'7 

4 	

Ii 

3 	ID 
i&ent 	Tring 

biorerritçi of Laksadweep 

1K.k'ath'- 682555 

(By Advocate Mr S 	na Radhakrihn for R 2&3) 

42: OA362/201 

Rabeehatliulla B.P., aged 35 yars, 
Sb. MohmmedKoyaT.N., 
Labouier, Kiltan, Residing at \'aliyapura House, 
Kiltan Island; 	. 

(By Advocate Sii P V Mohapan) 

I 	 Versus 
 

,U1.. of aksFa,eep, 
Kvàrati68'2 5•5, 
1Elecriçal.Division, Kavarathy. 

.[)irector 	P .ç . 1.aYat, 

Adripist atiSon  of UT of Lakshadweep, 
f5epartmcnl. ol Panchayat, 

.1... 	 I -;62 555. 
c 

. .ècutveffi.cer, 
111age Dwep Panchayat, Kiltan-682 557 

(By Advocate Si i S Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
Sb E SeedikoyaLabourer, Animal 
Husbandry Uhif, l<'l tan, Residing at Moulana Veed, 
Edayala'l K ltn san1d 

	

(By Ad #Si1P 	4ohanan) 
I 	44 

1 4 	 Versus 
v lI 	 I 

Lalsh.hveep, 
Kavaratti-682'555 

2. 	Dreco of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



Depdrtrnent Panchayat, 
Acministratior df U F fLakshadweep, 
Kavratti - 68 55 

3 	'1 he Vetet inari Assistn Surgeon, 
Office of the Vterina?y Assistant Surgeon, 
(Animal l-Ius'bandry Unif), 
Kiltan lland, Lkshadwep-682 557 

4 	1 h Chairperson, Vi1lag Dweep Panchayat, 
lKiltan-682 557 

[By Advocate Sii S Radhakrishnan (RI-3)] 

44 0A364/2013 

Abdul Qbish,S/o.SIainuI Abid P., aged 27 years, 
Malikakal, Kiltan, 	of Lakshadweep, working as 
Casual Labouiei, (tive Stock Inspectors Trained Labour), 
Animal llushandiy Department, U.T.of Lakshadweep, 
Kavatathi 

(By Advt, Mrs aisy I aniel) 

Versus 

I he Administrdtor, 
Union Teir'itoiy of Lakhadweep, 
K'arathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Killan 682 557 

3 	biiect ç i of \nirnal Hus3andry, 
ul' of' Lakshadweèp, K'avarathi - 682 555 

4 	1 IDlector ofanchayath bepartment of Panchayath, 
Kvaiathi -'68 	55 

[By AdvOcat Sri S a1hakishnan (RI, 3 & 4)] 

45 OANo 36612613 

Mohammed Kasim 
Sib Sayeed 
kanipura 11ti 
jndroti.. 	•• 

2 	MhathrndHussain K C 

) 

Respondents 

Applicant 

Respondents 



The Athninistr3tor, 
Adrninstratipn of the Union Territory 
ol' Lakshadwëep, Kàvarathi - 682 555. 

The [)irector ofPanchayats 
• Depar ent of'Panchayats 
Administiation of the Union Terntory 

akshadweep, Kavaratti - 682 555 

3 	1 a}khadwcep I)eveloprnent Corporation Ltd, 
pj: Coritrdl 'Fower, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate of Ar .t & Culture 
Adninisti:a.in Of the Union Territory 
or Lakshadv,ee Kavaratti —682 555. 
Reprës nted b its Director. 

Dii'ecrofigi:iCylt.yre 
I2cprtren of Agi iculture 

/mntioiibf the Union Territory 
oj Lakshadveep, Kavartti - 682 555 

6 	Vil1ae (rtweep) Panchayat 
Andrott Island iepiesentd by its 
Lxecutive officer - 682 :5 54. 	 'Respondents 

(By Advocate Mr S Radh1(1 ishnan) 

46. OA )6812013 H 

allakoya, agcd7 years, $Jo. Pookunni A, 
IuthiSv' C19ttapokada I-louse, Andrott 

2 	 ai,id I yars, Sb Sheikoya Thangal, 
Kaund tl  Ilpus ,Adrot 



. 

3 	S4ed M9 	 Thangal, aged 28 years, 
deth House, Andrott. 

	

4. 	. 	 23 years, 
$b heikoy Thara1,' peth House, Andrott 

	

5 	Mohartimed Salim, ld ge V44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, aged 32 yeats, $/b. Muthu, 
Puleenakeel Hbtiise, Kavaratti. 

Abdulbari, agd 34years, Sb. Hamza Koy, 
MQra!<aI Nose, Amin1i. 

8... .ayed Koya,ad 44 years, Sb. Pookoya, 
Mcelacheii I-louse, Aniini 	 Applicants 

(By Adocate Sri K B' Gngsh) 

I 	
Versus 

	

I. 	The .Admifl:istrato 
5.1 

Administi ation of the Uiion Territory of Lakshadweep, 
Karitti-682;55. 

	

2 	Directoi Qf' Panchayats 
.oanchayts, 

A'dinutràtion of the Union Territory of Lakshadweep, 
ytp —62 555 	I 

	

3 	I)eartncnt of Agricultire, Union Territory of Lakshadweep, 
Kavaithi, Iepresented by its Director— 682 555 

4. 	Vi•Iage (O\:p) PancFayat, Andrott Island, 
ie.presçiited b.y . it Exeäutive Officer - 682 554. 

	

5 	Village ({)weepPanchayat, 
Kavaiatti Island, IL presented by its 
Executive Office' - 682 555 

	

6 	illige ,(Dweep) anchayat, 
'ri eserjd by its 

Respondents 



1 	Sctfdker, aged 42 yearsS(o Sayed Mohammed, 
Va 

Poi
hS7aliura Hoik, Ai1drtt, 

2 	M 'am m 1e,  Naer, aged 4 years, Sayed Ismail, 

Mçhamrned }Iussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia 1Ioue, Androth 

Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

Chenyakoya,aged 32 years, S/o. Nallakoya, 
Perumpally House, Andiott 

Noru1 Ameen, aged 36 years, Sb Shaikoya, 
Pandath Puthjya Pura House, Andrott 

1Iàhizak6ya, agëd 52 yrs, Sb. Koya Kidave, 
Ch,ckkarakkad Hois:e, Andrott. 

Mohammed Kasim, agd 37 years, S/o. Ahammed, 
Ayriada Chetta Hose, Andrott 

ulaiman,ged 33 yeas S/o. Nalla Koya, 
nnlPa11a Hbus, Andrott 

ohini }Isa, ed 30 years, S/o. Pookoya, 
Pattaka! Katt 1-iousd, Ahdrott 

: 	.... 
ammed Moh 	icasim A, aged 39 years, S/o. Yousuf, 

Ammelarn house, Andrott 

Pôokoya, aged 45 years,Sbo Sayed Koya, 
Kunn& 116use, Androt 

aged 41 yers, /o Koyamma A, 

r 
S$ied Slh1hab1dll'11n, aed 32 years, S/o. Koyamma Koya, 
$haikinteVeth1 Padipura, Andrott 

Mohammed 11zvan AIi, aged 27 years, S/o. Kunhiseethi Koya, 
Puthamrnadaiouse, Andrott 

 

 

 

 

 

 

 

0. 

 

 

 

 

 

 

Sb. Tha.ng Koya, 
Se, Andrott. 



S 
1 7 	Soudabi K C P, aged 29iyears, D/o Attakoya, 

Kudambattu, phei iyapura House, Andi Ott 

18 Mohammed Kasim, age443 years, Sb Sayed Mohammed, 
Pappt House, Andrott 

19. Kareem, aged 28 years, /o Koyammakoya, 
Aliyathava House, At1rott' 	 Applicants 

(By Advocate Sti K B Gangeh) 

Versus 

1 	1 he Administi ator, 
Administration of the Ortion Territory of Lakshadweep, 
Kaa.ràtti6SiS5. 

2 	Diiectoi of Panchayats, 
[)epai trnent of Panchayats, 
Adrn in4sti ation of the Union Territory of Lakshadweep, 
Kavaratu - 682 555 

3.. 	Village (Dweep) Panchayat, Andrott Island, 
reprsntei h' its Beutive Officer— 682 554 	Respondents 

(By Advocate Sn S' Radhakrishnan) 

48 OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

2 	Musthala, ad 1 36 year, S/o. Hamzath, 
Jarapuifouse, J Ik 	 KaVaratti 

3 	diag 	years S/o. Koyamma, 
hath9f{a F- ousq, Kavaratti 

4 	SShapieen, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

:•• • H 

5. 	°Aabiaèd36 years, D/o. Hamzath, 
Keel akochapura House, Kavaratti 

6 	Shahen, agd 36 years, D/o Ibnu Maja, 
Vatyah Hous iaiartti 

7 	Monath, ed36 ears, bi0 Harnzath, 
Bdi 	(avaratti 

I 



8 	Rm!a l3ccgurn agcd 34 years, DIo Kasmi, 
uthibiyodaHous, Kaaratti. 

9 	Mujccb Rdiman, aged 38 years, S/o. Abdul Khadei, 
' Monapu akad 1-Iousc, Kavaratti 

(By Advocate Sii 1K B Gangesh) 

Versus 

The Administrator, 
01. 

Administration bi the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	l).i rector o[ 	nL'hyats, 
D e pai tmcn t: df Pancha'ats, 
Administi duon of the Union I erritory of Lakshadweep, 
Kavaiatti - 82 555 

3 	l)lILctoi ate dc Medical and Health Seivices, 
Un ion Feiri ry of Lalhadweep, Kavarathi, 
Reresentëd by its Director - 682 555. 

Applicants 

Village (D'e.ep) Panchayat, 
lavaratti lslnd, represented by its 
Nxccutiv Officer - 682 555. 

Village (Dweep) Paiichayat, 
Andrott I slahd.eescnted by its 
lxécutiveOiflder - 682 554. 

(By Advocatc Sii 	Radhakiishnan) 

49 	0A71/2013 

I. 	P. Nascer, aged 5 eas, S/o Kunhikunhi, 
Pallicham )-Iouse, Kavaratti. 

2. 	P I N' ,.secr, pgd 32  yars, Sb Hamzath, 
Pthiyi: 111am, Kvratti. 

3 	P Ramla l3Lcgum agc1i 34 years, Dbo Kunhi Koya, 
lQOVLliYiLdcl I louse, Kavai atti 

4 	P V bqohackei, aged 36 years, Sb Muthu Koya, 
Pithiya Veedu 1avaratti 

Respondents 



1'. 	

S 
5 
	

Shabària l3ecgum, agei 4 years, DIo Au, 

I hekk JV 	111am, Içavaiatti 

6 
	

Sulaikahi agcd 43 ycais, D/o Kojan, 
Puthiya 1I1ain Ka.ratti. 

7 
	

Abdul Razak, aged 28: years, S/o Mullakoya, 
Sarahiyoda I-loose, Kaiarati. 

(By Advocate: Sri K.B. Ganesh) 

Versus 

Applicants 

The Adm i mstraioi', 
Administi ation of the 

1.a:khadweep, Kavaratti. 

2 	Dcpai tment of Animal Husbandiy, 
Union 'I'erit6r'1of Lakshadweep, Kavaratti 
i cpi Lscntcd by its Dii ectol 

3. 	Director of,  Paë•hats, 
)eprt . men1 of: Paiciayats, 

Adninistratibn of the 
Union Ierritoiy of La.kshadweep, 
Kavaratti, 

4 	Villagc (Dwccp) Panchayat, 
Kavaiatti Island iepiescnted by its 
I XCCLitiVC OIf'içci 

(By Advoctc Si i S. Radhakrishnan) 

50. O.A Nb. 32120Ii 

JimaIudhcen, Sb Abdulla U C 
Mudakkiyoda I 16use, 
Kidamat. 

(i (By Advocaic Mi K 13 angcsh) 

Vci SUS 

I 	I hc Administi 1atoi, 
Administi ation ol the Uruion I erritoiy 
ol Lakshadweep, KavaLathi - 682 555 

2. 	'lheDirector (SiEVices 
Administi ation olthe Union Tet i itoiy 

Respondents 

Applicant 



of Lakshad weep (Secretariat), 
Kavaratti 682 555. 

3 	I)epartment of Weights & Measurers 
Union Territory cl' Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A37312013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada F+ouse, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	Director of Panchayats, 
Department of 1 anchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682:555 

i)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment of Envftonment & Forests, 
Andrott-682 554. 

. Village (IYwp) Panchayat, 
Androth !IaPd rersonted by its 
Exeeutiv,e O(fice?-682 554. 	 Respdndents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. SOL2O13 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555.. 

The Director (Services) 
Adm in istration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island —682 555. 

The Director 
Agricultural Department 
Union Territory of Lak.shadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA381/2.O13 

B. Saidali, S/o late Mohammed Koya 
Palliyacherta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Teritory of Lakshadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Umn-ier, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chaitpersn, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep.  

The Employment Officer, Kavaratti, 
Union 'Ierritory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Oficer, 
Village .(Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief t)evelopment Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 38412013 

	

• 1. 	Ishaque A.C., aged 35, S/o, Junies T., 
I3us 1-lelper, District Panchayat, Kiltari, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

	

2. 	Abdul Rasak K,C., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichena House, 
Kiltan Island, UT of Lakshadweep. 

C 
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3. 	Noorulla S.M.;., aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of Lakshad weep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchay'at, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2.013 

Jahathali PP., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Tetritory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of I.akshadweep, 
Pin —682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Island 1;Union Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul SalanA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ainini Island, Union Territory of Lakshadweep, 
Pin682 552:. 

Noorul Hassa:h K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kal lakakkat, Aniini Is1aid, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., ad 31 years, Sb. Khader T., Bahija Manzi!, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 

Najeeb A., aged 31, S/o. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U. aged 35 yeats, Dbo. Eassa Kottappura, 
Unnam, Amipi Is1anc Union Territory of Lakshadweep, 
Pin - 682 552.. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union 'l'etritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Par chayaths, 
Department of Panchayths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555, 

The District Panch.yath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhkrishnan) 

56. 0A38812013 :  

Amanua, aged 38 years, S/c. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiltan. 

	

2. 	Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. L.avanakkal I-louse, Andrott. 
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3. 	K. Sajeedkhn aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Adrninisti•tor, 
Administratiod of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, 'epresented by its Executive Officer-682 552. 

Village ([)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
repesented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul Iakm, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda 1-Touse,Kalpeni. 

C.N. 1-labusahi, aged 50 years, Dbo. Attako'a, 
Cheriyannallal Hôuse, Kalpeni. 

1-lameedabi, 4ged 41 years, Dbo. Ramalan, 



6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Tham House, Kalpeni. 

7 	A K Muthubi, aged 53 years, D/o Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

8, 	K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalaifl House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadchiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam HOuse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K,P., 
Mayamkakkapura House, Kalpeni. 

12, 	FIumairath P. aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53years, DIo. YussafK.V., 

Chadachiyoda House, Kalpeni. 

B. Ahduahimat, aged 49 years, Sb. Muhmed M., 
Beerandhoda Houe, Kalpeni. 

K.C. Abdul taffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agéd 37 years, Sb. M.P. Khadr; 
Maral House Kalpeni. 

M.P. ilajira, a.ged 36 years, D/o. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. Harnzakoya M.K., 
Cheriyachanan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-1Ose, Kavaratti. 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura I-lOuse, Kavaratti. 



I
rl 	

S 
Jaffer, aged 3 years, Sb, Hasan T.P., 
Kaladi HousKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel I-louse, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Theldapura I-Louse, Kavaratti. 

Kadisha, aged 55 years, I)/o. Aboobacker, 
Kunniname! 1-louse, Kavaratti. 

Rahmath, aged 38 years, DIo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegum, aged 31 years, DIo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Ameen, aged 33.years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

AbduiRagheed, aged 23 years, Sb. Hasainar, 
Umbiyapura 1-louse, Kavaratti. 

HussainB., aged 43 years, Sb. Kunhi Kunhi P., 
I3iranthoda House, Kavaratti. 

MohammedaliT P., aged 35 years, 
Sb. Aboobakr K.K., Thekkilapura House, Kavaratti. 

Sajid Kha.n, aged 39 years, Sb. Sayed Koya, 
Edanilam I-Iothse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam I-Iouse, KavarUi. 

Mohammed Rafi, aged 37 years, Sb. Hamzath 1-laji A.P., 
Molokepura Houge, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoise, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

Akbar T.1., aged 33 years, Sb. Kidave K., 
Tharamrnakepura 1-louse, Kavaratti. 

42, 	Faizel Hussain, aged 37 years, S/a. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicäham 1-louse, Kavaratti. 

Shihab, aged'35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yea.s, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., dged 3Q years, Sb. Khader, Agarn I-louse, 
Kavaratti. 

Firozkhari, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadishà, aged 44 years, Dbo. Ukks, 
Umbiapura 1-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/a. Mohammed, 
Chamaathara HOuse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
KunhiiyodaI1OuSe, Kavaratti. 

C.P. Raheem, aged 31 years, S/a. 1-lameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura House, Kavaratti. 
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54. Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

53. 	1-lalima,aged.35 years, D/o. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

Sayed AbduiRaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Uinmarrnanocida House, Kavaratti. 

Abdul ReheerP, aged 30 years, S/a. F-Iarnzath,. 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, S/a. Aboobacker, 
Puthiya Kunnàinkalam, Kavaratti. 

Muhsin, aged 38 years, S/a. Koyamma, 
Kunnurnpui. House, Kavaratti. 

61, 	Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kvaratti. 

N4ariyommabi, aged 36 years, D/o. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, S/a. Ahammed 1-laji, 
Pakichipu ra House, Kavaratti. 

Mubeeha, aged 23 years, Dbo. Sayed Poo, 
Ne1iypuraH'ouse, Kavaratti. 

Salma;aged 22 years, D/o. Cheriyakoya, 
Vadaki:i.a pura Houe, Kavaratti. 

Muhanmed,a.gd 32 years, S/a. Attakoya, 
Vadkilapura, Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Amirti. 

Mohammed All P.M., aged 27 years, S/a. Harnza, 
PuthiyaManzi!, Arnini. 

Cherikoy ; agd 41 years, S/a. Abdul Khader, 
Pandarm 1-louse, Amini. 



Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

Shafee V.P.., aged 39 years, Sb. Ismail, 
Vadak1i1apura I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetia House, Kadmath, 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoüse,Androth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Andrth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn House, Androth. 

Asma, aged 3S years, U/o. Koyamfna A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Androth. 
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NaseeraBanu M.K., aged 40 years, DIo. Kunhi Koya, 
Moo1aRd House,Androth. 

KadeesImrnabi L., aged 40 years, DIo. Seethi M., 
Lavanak1a! House, Androth. 

Sarom 

	

	T., aged 43 years, DIo. Aboobacker, mbi  
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 

Thachery House, Androth. 

Habeebath Al, aged 42 years, D/o. Muthukoya K.K., 
Ayinammad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkét: House, Androth. 

SafiäM., aged 39 years, DIo. Nallakoya M., 
Mathil 1-louse, Andioth 

Rahil N., agd 39 years, D/o. Nallakoya, 
Mathi!:.House, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Atta1ad1 House, Androth. 

HusájE.K., aged 48 years, Sb. Seethikoya, 
Eday 	a! House, Androth. 

101 Sayeed Mohammd Koya L ,aged 54 years, Sb Kader P, 
Lavanakal 11ouse, Androth. 



102. Hussa.ir K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunhada,0use, Androth. 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kun:nr;angHouse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada House, AndrOth. 

Pookunhi, aged 31 years, Sb. Saye Moharnmed 
Keechelarn House, Androth. 

M.P. Moharrrned Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K..B, Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavar4tti - 682 555. 

3 	1)irecor, Department of Labour and Employment, 
Administration a! the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

[)epartment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

l)epartrñent OfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartn'ient of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavaiti, i epresented by its Director - 682 555 

7 	Departineiit of Fisheries, Administration of the Union Territory of 
1 akshdweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
Territbr' of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



a 
9. 	Lakshadweep Khadi and Village Industries Board, 

Kavaratti,trèseflted by its Chairman.— 682 555. 

10, 	Revenue SuDivisional Officer, Kavaratti Island - 682 555, 

11. 	Sub Divisiorial Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

Laksh44'3District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dwèep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village Dwep) Panchayat, 
Kadatha Island., represented by its 
ExecU;ive Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Offleer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/21013 

1. 	Husaih, S/Aboosala, 
Saraaada (Konchukakada) House, 

working as Cleaner, 
RGS HpitaI, Agatti 

2 	Shukoor, S/ late Kidave, 
Pakrumupanoda 1-louse, Agathi, 
lre.seht1wking as Cleaner, 
RGS 1-1opitaI, Agatti. 

3. 	Latheef, S•/Attakoya, 
Kalkandiyôda I-louse, Agathi, 
Presently wOiing as Cleaner, 
RGS•Hospil, Agatti. 

Respondents 
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Hameedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RCJS 1-lospital,Agatti. 

Subaid, D/Mohanied, 
Kulaliod House, Agathi, 
Presnt1y working as Cleaner, 
RGS Hospital, Agatti. 

Hajara, D/o late 1-Jyder, 
Beepapada 1-louse, Agathi, 
Presently working as Cleaner, 

• RGS 1-lospital, Agatti. 

Sheemabi, DIo late Shamsuddeen, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o Hameed, 
Makkiachoda House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulain, S/6 Harnza, 
l(ala16ihthi)ioda House, Agathi, 
Pree1itIy woking as. Cleaner, 
RG 1-16spital, Agatti. 

Mahamóod, tS/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c.  Abdurahirnan, 
Marlyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspital, Agatti. 

Ab.dI}rnarL S/o late Harnza,. 
Mlh1aT1 I-1use, Agathi, 
Presen1' wking as Dhobi, 
RGS HopithJ, Agatti. 

N 
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14 	Abdul 'kader l- .S/o Ummer, 
B i 	1;'fj~ d-Whil House, Agathi, 
Presnt1ywoing as Dhobi, 
RGSl-Iôspiti, Agatti 

15 	Abdulla, S/o'Khalid, 
Kandavar Góthi -I-louse, Agathi, 
Presently working as Cleaner, 
RGS HospitI; Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

L 

 

The A.diinitator, 
Union TelTitdry of Lakshadweep, 
Kavaiatti 682555 

2 	Ihe Chaii pci son, 
Village (Dwcep) Panchayat, 
Agatti island, Union leriitoiy of Lakshadweep 682553 

3.. 	ThM:e:dicaLQfiicer in charge, 
ComLinity Health Centre, Agatti Island, 
Union tcuitoiy of Lakshadweep 682553 	 Respondents 

(By Advocate Si' S Radhakrishnan (Rl&3)) 

59. 	OA393b2O13.. 

3 	, 

C Mu11akoyc, aged 44 yeais, 
S/o, Siiaj,'Chekireyarnrnakada House, 

m Kadaat Skilled Labourer, 
Office olthe Assistant Engineer Electrical, 
Eectricàl SLIb' Diyision, Kadamat. 

2 	K P Jalaluddeen aged 41 years, 
Sb I laiimedMadkinachetta, Kattipura House, 
SkillcdI abouiei, 
Office o the Assistant Enaineer Electrical, 
Elè.dtiiI'ib...Division, Kadarnat. 

3 	K P lt1slr, aged 31 yeats, S/a late Nallakoya 
KunhiMd.House, Kadarnat, Skilled Labourer, 
Offlce)pf(l 	Assistant Engineer Electrical, 
Electriä°l SU' Division, Kadamat. 

4. B.M. Asadulla, aged 42 years, So Hameed Melachetta, 

S . 

- 	 .. 	 - 



• 
B I rivonima House, Kadàrnat, Skilled Labourer, 
Office of,thessistant Engineer Electrical, 
Elect'ical SLfI5 Division, Kadarnat. 

5, 	K,P: Kurhilcoya, aged 41 years, S/o late Hassainar, 
K eelacherry +Iouse, Kadarnat, Skilled Labourer, 
Office of the :Assistant Engineer, Electrical, 
Electrical SubDivision, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator,ii  
Un i onTerritory of Lakshadweep, 
Kavaratti-6825 55. 

The Diiectorof Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavartti- 682555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
ElectiJai Sub Division, Kadamat-682 556. 

Th 	Na1tprs9n, 
Vifigc 1 ?Mp Panchayat, Kadarnat-682 556. 

(By Advocäe$i$..Radhakrishnan(R1- 4 )) 

60. 0A39412013 

1. 	UP. Jmi',S/p  CO. Koyamma, aged 39 years 
wokin. á:killed Labourer, 
Aniiñal Hubandry Unit, 
Union Frritpry of Lakshadweep, Kalpeni-682 557 
and ieidwt Umprampappada House, 
lK1)6nUs1nd682 557: 

2 	1 P Muukbya, /o late M K Hamzakoya, aged 43 years 
wwking as Sulled Labourer, 
Anjmal Husbandry Unit, 
UrfiiiTérritOiy of Lakshadweep, Kalpeni-682 557 
and iesidingàt Thithiyapada House, 
Kalpeni Islàrd-682 557. 

3. 	. M. 1-lyder, S/b lale M.K. Yousef, aged 43 years 
working.as Casual Labourer, 



- 	 - -- - - - 

Animal 1-lusbandry Unit, 
Union ['en itoly of Lakshadweep, Kalpeni-682 557 
and residi.rg t: Manchiyanam House, 
Kalpeni Isla6d-682 557 

4 	K 0 MoIiarnrred Ibnu Jaffer, S/o K P Sayed, aged 44 
years, wth king as Casual Labourer, 
Animal'Husbandry Unit, 
Union T in toy of Lakshadweep, Kalpeni-682 557 

g and residin at Kakatchiyoda House, 
Kalpeni Ilaid682 557. 

M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
working as Cual Labourer, 
Anithal Husbandry Unit, 
Union TeITftrybf Lakshadweep, Kalpeni-682 557 
and residing t. .Malmi.kakkada House, 
iKalpeni lslari.d682 557. 

M. Kalam, SboM.C. Muthukoya, aged 34 years 
woikig as Csual Labourer, 
Anifrial Huidry Unit, 
UniTerit . iy of Lakshadweep, Kalpeni-682 557 
and 	 in"Oia Maial House, 
Kal1ëri Isld-682 557. 

K.K. 1'v6harhmed Rafeeque, S/o V.K. Kojankoya, aged 45 

y.ai 	q'ldg as Casual Labourer, 
Animal Husbandry Unit, 
UniQn Terriry. of Lakshadweep, Kalpeni-682 557 
ancicsidint Kandamkalam House, 
KaIehi.!lrd-682 557. 	. 

8 	M.  unya, Sb late M C Ahrnedkunji, aged 47 years 
workin.sasual Labourer, 
Ani'F.I- Iubandry Unit, 
Jfiy 0 Lakshadweep, Kalpeni-682 557 

aèing Maral House, Kalpeni Island-682 557. 

K.Q. AbduISalarn, S/oP. Assainar, aged 39 years 
wokings Casual Labourer, 
Aiirnal Husbahdny Unit, 
UniOn Territ9rS' of Lakshadweep, Kalpeni-682 557 
and, residing at Kakatchiyoda House, 
Ka1éni1 Islarid-682 557. 

P.4uithai, S/o late Sayedrnuhamrnedkoya, 
agd47;ears, working as Casual Labourer, 
Aisndry Unit, 



• 
The Adi ni srator, 
Unbr:I rrito,1ry of Lakshadweep, 
Kavar1tk38:: 555 

The Ditor: O:f Panchayat, 
Depãrtiient bf:Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchyat, 
Kavai'âtti-68255. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 40012013 

p,i. :5j.j ;  a 	44 years, S/o M. Subair, 
PuthiyaPanlaram I-louse, Agatti Island, 
Union Tcrrit9i'y of Lakshadweep. 

Noushad Al aged 2 years, S/o U. Sabjan, 
KeelaSaramhm Pada House, Agatti island, 
Union Territory of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
Mela lijom House, Agatti Island, 
Union I cii itoly of I akshadweep 

T.Kii4id aged 30 years, S/o Kidave, 
Mela 111am -Ious, Agatti Island, 
UriionTei'roi"y of Lakshadweep. 

K.C. AbduiShukoor, aged 38 years, S/o Kasmi 
Kariyamachetti I-louse, Agatti Island, 
Union ierrtiy of Lakshadweep. 

M.P. Nizanddin,. aged 27 years, S/o M. Abusala, 
M.ela•pira, House, Agatti Island, 
Union lerritory of' Lakshadweep. 	 Applicants 

(By AddSii 1. Anilkumar) 

Veisus 

The Ad.ftinisti'àtor, 
Union l.rritory of Lakshadweep, 
Ka'atti.-682551 

The Chaii'peison, 
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Union Territory of Lakshadwep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni lsland-682 557. 

(By Advoe. ri N Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
U nion TerritOry of Lakshadweep, 
Kavaratti,-682555 	: 

3 	1 he Chief Executive Officei, District Panchayat, 
Union I eirltory of Lakshadweep, 
Kavaratti ,68255 5 

4. 	The Veterinary Assistant Surgeon, 
Village DVëèi Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiiu1 Abid, S/o Yusuf, aged 40 years, 
CheiiyupialIa1a House, Kadamat, 
1 ie1i DiLsfrct  Panchayat, Kadamat. 

Ablul Shukdbr, S/o Sayed Au, aged 41 years, 
Ukkayachett House, Kadarnat, 
Bus [)rivcr, District Panchayat, Kadamat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakam I-louse, Kadarnat, 
1-Ic lper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertli Mahal 1-louse, Kadarnat, 
1-1eIpe District Panchayat, Kadamat. 

(By Advoate: Sri ,.R. Sreeraj) 

Versus 

S 
Applicants 

Respondents 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255.1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casudi Labourer in the 
l)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territpry of Laksh.adweep, 
Working as Casual Labourer in the 
i)epartment of Science & Technology-
'Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel)' 

Versus 

The Administrator, 
Union Territory of Lakshadeep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 

a 



1-4  

4. 	The 1)irector, 
[)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Applicant 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

DirectOr of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. OA 413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of' Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwccp. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

. 

Versus 
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 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uiyoda I-louse, Agatti. 

 Umilla 1'.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 	- 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/c, Hamza, 
Thoppumpadi i-louse, Agatti. 

Respondents 



is 

	

1 0. 	Saromma M., aged 39 years, D/o 1-larnza, 
Mariyathoda 1-louse, Agatti. 

	

1. 	Ashraf AK., aged 42 years, S/o Aharned M., 
Achari Kuttiyoda House, Agatti. 

	

12, 	Abdul Razzak R., aged 33 years, S/o I-Iamza U., 
Rou!!ammada I-louse, Agatti. 

	

13. 	ShalThhi PP., aged 36 years, D/o l-Iamza K., 
Puthiyapura House, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

I . 	The Administrator, 
Administration of the Union Territory of Lakhadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Depart ment, of Panchayats, 
Administration oithe Uniorl Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Is and represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan. Island.. 	:. .. 
Union Territory of Uakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri' Shabu Sreedharan) 

Versus 

1. 	Union Teiritory .of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



 The Director of Panchayat, 
Unio-n Territory of Lakshadwep, 
Kavaratti island. Pin- 682555.. 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558, 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. Hameed K., S/o Abdul Rahrnan, aged 36 years, 
Keclazillarn H) Kiltan Island. 
U ni on Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saieem K., S/o Badar K, aged 28 years, 
Kuttukum (H) Ki I tan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 1-lisminoOr, S/o Mohammed, aged 38 years, 
Pakkiyoda (i-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Development Board, Kiltan. 

 Ponkufti, S/o Pookoya, aged 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 Applicants 



(By Advocate: Mr. Grashious Kutiakpse, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

Th•Chaiiperon, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavarafti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advoctte Mi'. K.B. Gangesh) 

Versus 

I. 	The Apinistrator, 
O 

Admin 4 tration of the Union Territory 
ofLakhadwep, Kavaratti - 682 555. 

The Director (Services) 
Admiiistration of the'Union Territory 
of Lakshadweep (Secretariat), 
Kavaràiti- 682555. 

Department oJScience  and Technology 
Union [eH'iioryof Lakshadweep, 
Kaai'thi - 682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 



K, Bushra Bpgum, W/o 1-lakeem, 
Aged 27 years, Casual Labour, 
Office ofthe\'eterinary Assistant Surgeon, 
Animal Husbandry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of' Lakshadweep, 
Kavarati Island, Pin- 682555. 

The Diector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarátti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R 1-3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamal Island, 
Union lerritory of Lakshadwep. 
Residing at Keelakunnikkam I-louse, 
Kadanat Island 
Union'l'erritory otLakshadweep, PIN —682 556. 

2. 	Mohamied Shafi Qi'aishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



102 	 S 
Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sr'eedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavarathi. 

	

- 2. 	The District Programme Coordinator, 
MGNREGA, Kava.rathi, 
Union Territory of Lakshadweep. 

	

3. 	The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad weep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
Casual:Labour, Street Light Maintenance 
Village Dweep Panchayath, Arnini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 

in - 682 552 	 Applicant 

(By Advocate: MI'.TCG S'vamy) 

Versus 

I. 	The Ad,inistrator 
Union 14rritory of La.kshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti— 682 555 

The Secretary (Pachayats) 
(Directorate of Pançhayats) 



I 	 O3 

i\drninistration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village i)weep Panchayat 
Amini Island, 
Union Territory oF Lakshadweep - 682 552 

The AsEsistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The I)irector 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

I. 	N4aleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval hetta I-louse, Androth. 

Shahida Beegum K. 
D/o. Flamzakoya 
Kandlath I-louse, Androth. 

Subaicla M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Ayshal.3eegum P.V.K 
D/o. Yakoob P.K 
PuthiyPentamveIi Kad 
Androth: 

Rahmath Beegum K. 
D/o. l-!amzakoya P.P 
Kunhali I-louse, Androth. 

1'hah i ia I...,. 
D/o. Seethi Nallal 
Lavanakal 1-10use 
And roth. 

Subaica A. 
D/o. Syed Mohammed M. 



I--.  

Aliyathara 1-louse, Androth.. 

Fathjmathu Suhurabi P.V.K 
DIo. MaJed P.V.K 
Pentari.eli Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth, 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

klaseeria Beegurn C.P.I 
D/o. Abdulla M.P 
Chernmachery Puthiya 111am House 
Androth. 

12 	1-labsab1 P.U.P 
D/o. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocai.e: Mr. K.B. Gangesh) 

Vesus 

The Administrator, 
Administration of the Union Territory 
of Laksadweep, Kavarathi - 682 555. 

2 	Duectciatc ollndustiics 
U nionTrritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	OA 510/2013 

1-1aseeia• 	1-laseenabi Therakkal 
I herakka1 1-louse, Kadamath 
Data lLy Operator 
Vi 11ag:weep Panchayath, Kadamath 	 Applicant 

(By -\dvoca1e: Mr.R.Sreeraj) 



o 
Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayth 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaraiti - 682 555 

The Executive Officer, 
Viflage (Dweep) Panchayath 
Kadamal. -- 682 556 

The Chairperson 
\/illage (Dweep) Panchayath 
Kadamat - 682 556 

The Disi.rict Programme Coordinator 
MGNREGA, Kavaratt —682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamai. - 682 556 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K.V.Nascer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Daiwood 
Ki I appu ra House, Ki ltan 
Peon, Government SeniorSecondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union l'crritory of Lakshadweep 
Kavaratli - 682 555' 

2. 	'[he Director of Panchayath 

A p p Ii can is 



S 	 OL 
	

. 

Department of Panchayath 
Administration of Union Territory of Laksha'dweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
Village (Dweep) Panchayath5 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnari (R1-3 & 5) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K ad arnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



I 
UmmerP.P.l 
Cook, Government J.B.Scho,o! 
Kadaniath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.Schdol 
Kadamath 
Residing at Kadamath Islañd 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kaamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan). 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567!201 

Habeebulla P.M 
Puthiya Ma! ika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union lerritory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director oiPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadrnat. 

Vahida 
Marikilarn I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti, 

Yacoob 
Kaladi 1-louse, Kavaratti. 



 Muhammed Salih 
Aynepura House, Kavarati. 

 Fareecia Beegarn 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-louse, Kavara.tti. 

 Bamban 
Nambicharn House, ICaváratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavratti. 

 ;Nafeesathhi 
• Poodiyam House, Kavaratti. 

 Janialiyath 
.Thirinipura House, Kava!ifatti. 

 Fazeela Beegurn 
• Kannipura House, Kavariatti. 

13, Umrner 
Thirinikad I-louse, Kavaratti. 

 Firozkan 
Athnachamrnada House Kavaratti, 

 Jaffer 
Marikilam House, Kavatti. 

 Aianulla, 
Mela 111am Ho.use, Kavi:atti. 

 Sirajudheen 
Molokepura 1-louse, Kavaratti. 

 Hiyasudheen 
Chamayathapura .1-IousKavaratti. 

 Fathahudeen 
Kadapurathaba House, Kàvaratti. 

 Muneci' 
Kuttipapepura I-louse, Kav.aratti. 



.tio 	
. 

Ashik 
Puthi ya j-\1 ikorn House, Kavaratti. 

Muhammed Musthafa, H, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar 1-lussain 
Beeranthoda House, Kavàratti. 

Muhsin 
Beeianthoda 1-louse, Kavaratti 

Rauf 
Chettipura 1-louse., Kavaratti. 

1-iazarath 
Chungam House, Kavartti 

Khalid 
Thottathapura I-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti— 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Uniot Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayàth Kavaratti Island 
represented by its Executive Officer, 



• Pin 682554 	 Respondents 

(By Advocate: Mr.S.Radhakri'shnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, KilthanL; 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 	H 
Cook, G.l-I,S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 	: 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshdweep 
Kavaratti - 682 555. 

Director of Panchayath 
Department of Panchayth 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and information Assistant 
Office of Library and Information Assistant 
Public Librai7, Kilthan ISliid 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	(IA 601/201.3 

Rasheed Koya S.V. Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltaiii'lsland P0., 
Union Territory.bfLakhàdeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreèdharan) 

Versus 

I. 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	the Director of Panchayath, Union Ten itoty of Lakshadweep, 

.• 



Kavaratti Island, Pin - 682555. 
	

. 

The Chairperson, Village (Dweep) Pahchyth 
Kiltan Island, Union Tertitory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshad'weep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan(RI, 2,4 & 5)] 

81. OA 634/2013 

Malikdeenar, aged 21 yeas, Sb. I-Iamzath, 
Sara Manzil House, Agatti 	:. 	 Applicant 

(By Advocate: Sri K.B. Gangsh) 

Versus 

I. 	The Administrator, 
Administration of the UiionTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats:, 
Admin istrtion of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direëto.682 555. 

Village (Dweep) Panchayat ;  
Agatti Island, representedby its Executive Officer, 
682 554. 	 . 	 Respondents 

(By Advocate: Sri S. Radhak.rishnan) . 

82. 0A635/2013 

Fathahudheen K.P, aged 40 years,. S/o.;.Sayed Muhammed Koya, 
Kattampalli House; Agatti. 

Younis, aged 31 years, S/U ,  Abdulla, Mar.iyathoda.House, 
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Ag'atti. 

K.M. Shahida, aged 40 yeaer, D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti.. 

K.M.-Amina, aged 46 years,D/o. .Abdul Rahman, 
Kuttiyam Mukriyoda Hous: Agatt. 	Applicants 

(By Advocate: Sri KB. Gangesh); 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

I)irector of I-Iealth Services; 
Directorate of Health Services, 
Kavaratti —682 555. 

Medical Officer in charge,::, .. I:. 
Community l-Iealth Centre, Agatti 682 5 53. 

Medica? Officer in Gwrge, Ráj.vGanTh) Spec1y Hospia, 

Agatti-682 553. 

Village (Dweep) Panchayát, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

- 

(By Advocate: Sri S. Radhakrishnan). 

83. 	OA 791/2013 	. 	. . 

Fareecla I3eegum MI., Meppada I1lm, 
Agatti Island. 	 Applicant 

(By Ad\'ocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uni OnTdirraory of Lakshadweep, 
Kavaratti-682 555. 

Director ofPanchayats, 	. 
Department of Panchayat, 
Administration of Union Trritory of Lakshadweep, 
Kavaratti - 682 554. 	Il 



• 	

.•: 

Project Manager, Desiccated cQcoliut Powder Unit, 
Lak shadweep Development C6rporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admr.), .Lakshadweep Development 
Corporation, Kavaratti 682h554. 

5. 	Village (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakish 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb.Kksi M.P., 
Valiyapura House, Kiithan Island P.Q..,' 
U . T. of Lakshad weep. 

ii 

(By Advocate: Sri P.V, Mohanan .1 

Versus 

The Admiiistrator, 
UT of Lakshadweep, 
Ka\'aratti-682 555, 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lkhadweep, 
Kavaratti - 682 555. 

Respondents 

Applicant 

The Principal, Government Higher Secondary School, 
Kilthan island - 682 556. • 	• 	 Respondents 

~ 	. 

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Ki Itan island 

we  Union Territory of Lakshad682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhaan) 

Versus 

1. 	Union Territory of Lakshdweep represented 
by the Administrator 
Kavaratti island - 682 555 

j. 

El 
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Director ofPanchayat. 
Union Territory of Lakshàdweep 
Kavarattj Jsland-682 555 

The Senior Administráj\ibffi1cer 
Education (District Parichyath) 
Union Territory of Lakhadwéep 
Kavárattj Island - 682 S 5 5'  

4. 	The Principal 	., 

Government Senior Secondary School 
District Panchayat, KiIahIs1and 
Union Territory of Lakshadwee 682 558 

(By Advocate: Mr. S .Radhakrishnan) 

86. OA 898/2013 

KC.Abdul Khader.  
Kulikaraya Chetta House 
Chetlat Island 
Union Territoiy of Lakhadw - 682 554 

(By Advocate: Mr.Shabu $reedhaai;) 

Versus 

Union Territory of Lakshathivéeprepresented 
by the Administrator 
Kavarattj Island - 682 555 

The Director of Panchayath:. .. 
Union Teri'itory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administratjv Offir 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Principal 	; 	. 
Government Senior Secondary Scioo1 
District Panchayat, Chet1.t Island 
Union Territory of Lakshadweep 82 554 

(By Advocate: Mr. S.RadhakrisFinan) 

Respondents 

Applicant 

Respondents 



87. 0A904/2013 	 H 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadwee 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural deve!bpment) 
Department of Rural Development 
Administration of the Union Territory 
oiLakshadweep, Kavaratti — 682 555 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyammada 1-louse 
Agatti Island 

2. 	Bué'ar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Uniob Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 555 

Applicants 



Project Manager 
Desiccated Cocnut Povder Unit 
Lakshadweep Develom Corporation Limited 
Agatti, Kavaratti - 68 51 

The Deputy Directdr (Admn) 
Laks hadweep Develothënt corporation 
Kavaratti - 682 555 H 

Village (I)weep) Panclayath 
Agatti Island represented by its 
Executive Officer - 68 553. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.I 
Melaillarn I-louse 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada I-iouse 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
Kalpen i House 	 Applicants 

(By Advocate: Mr.K.B.Gangh) 

Versus 

The Administrator 
Administration of the Union Thrritoiy of Lakshadweep 
Kavaratti Island —682555 

Director of Panchayath 
Department of Panchayaths 
Admit-i istration of the l4hion Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep BuildingDeveldpment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary - 682 555 



fool 

2, 
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The Technical Officer 
Lakshad weep Building Development Board 

Kalpeni Island - 682553 

Village (Dweep) Panchayth 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishah) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 1. 
 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director ofPanchayaths 
Department of Panchayaths 
Administration of the Unidn Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by it Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Developrnent Board 

Androth Island - 682 554 
1. 

Respondents 

Applicants 



IM,  
5. 	Village (Dweep) Panchayath 

Androth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel. House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S ,Radhaktishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

V ers us 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarätti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 	682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpen.i Island 
Union. Territory of Lakshadweep 

Mohammed Iqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
UniOr Territory of Lakshadweep 



3 	Fareeda Beegum P.V 
internal Inspector (Multi Skilled Worker) 
Agricuhural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Laishadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
DepartrnentofPanchayaih 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

1. 	The 1.ion of India 
Rep&~ented by the Secretary to 
Govéhment of india, 
Ministry of Home Affairs 
New Delhi —110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

1-Ion'ble Mr.Justice A.K.Basheer, Member (J 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technrcal break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to I 0 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

Distric,t Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of' a direction to the respondents to regularize their services. In the case of' a 

few others Who have ben retrenched on completion ot the period of engagement, 

the prayer is for issue direction to re-engage them. 
tC 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

V illage/Dweep Panchayats and or/District Panchayats. There fore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of' the Kerala 1-ugh Court in Adminisira.tor and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

teat-ned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were i -c-engaged after a 

technical break of one or two days. 

In the other hatch of cases in which the applicants have been 

engaged by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

I. 	Secretary, Slate of Karnataka & Others Vs. Urnadevi and Others - 
(2006) 4 SCC 1. 

2. 	State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429 



lt 

Saiya Prakash ant Others Vs. Stale of i3ihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - 2008 10 SCC!. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsanima -2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis For 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is. a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa -- 411? 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 scc 409 & B.N.IVagarajan - (1979) 4 scc 

507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperalive that the same must he done within the 
Jur corners of the delegated power by the authority 
concerned." 

2. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In thee offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the 1-ugh 

Court he'd that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellnts would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 

tø  
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In Nanjundappa (Supa), the Apex Court had held thus:- 

1J'lhe appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is vithin the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at nqught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this biinch of 

cases is that the 	authorities concerned, be 	it 	the Lakshàdweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of thpse irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

department& under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

noi of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts'.have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

19, 	In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schei)ie. 

The first respondent, ie. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayass in respeci of at least two third of 
the' regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
ser/ice of the Pancha)ats on the date of issue of these ordeis would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the I. scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications. I ó.1297 & 218 of 1998 had rejected an 

identical relie'claimed by some other casual labourers, holding thus:- 

uWe  have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the hland Council of 
Androth/Minicoy. They might. have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village ('Dweep,) Panchayal of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cer1/lca1es. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Laks/adweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posis sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned,by the adminisiraiio, and that would ma/ce all 
the cfference. The Island Council or the Chairpersons, as the case 
maybe, for reasons best known to them, seem to have. accommodated 
these people. They might rightly come under the wage employment 
proEramme as a poverty alleviation measure under the DRDA or 
ihe,j) might have been employed since the Village (Dweep) Panc/ia,vat 
authorities considered it expedient to give employment to them. it 
probably might have offered some succor by way of dail,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the,i applicants have shown how the posts created/retained in addition 
to ithose sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prveni misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate," 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.5711998 were also dismissed by a common order follcwing the 

dec)sioi mentioned supra. This order was also confirmed by the High 

Court un O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra): held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls - 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	pQlitical 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the witten statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artices 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep), Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are havingsufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employee.s engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the P.anchayats as well. 

Learned counsel for the applicants in some of the cases have inited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied, rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant- in-Aid, it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 
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development works, primary educatidn, health and sanitary scheme etc. 

For 'this purpose, the Panchayas can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Parchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not prOpose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled  for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or iion-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

-N 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different cafe gorie 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

(a) 	Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 
of mat riculation/l TI and the like 
inducted under specific schemes 

inducted with specific qualification 
and also those who have been 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

*1 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two wdeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been enga god under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks be fore disengagement. 	. . 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition Only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under(b) or (a) abOve, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.13312012 and No.606)20112, contending, inter-alia, that its po'icy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 tdays' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 



• 
137 

benefit of relaxation in age and other esintial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other drections since, in our view, it 

falls within the domain of the Mministration. However, the Mministration 

shall address : theissue 'relating to all these. employees, who havebeen. toiling 

for years together on casual 'basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qialifications etc. 'while making 

regular recruitment. 

Original Application Nos,. 212, 266, 268, 299 1  325, 347, 354366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approwh appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 
April 4, 2014.. I 	 ' 
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